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which cannot be done through a short-
mnotice question. Therefore, an op-
portunity may be taken either through
a motion for papers or through any
.other method so that this matter may
be properly discussed.

Surl H. D. RAJAH : Is it not the
responsibility of the Government to
preserve law and order in the country ?
"Therefore, they must come out with a
statement to enlighten the people as
‘to what they are doing.

MRr. CHAIRMAN : Have you to
:say anything ?

Sart C. C. BISWAS : So far as
law and order is concerned, of course,
adequate steps will be taken by the
‘Government to deal with the situation.

Pror. G. RANGA : That the
‘Government have already shown.

Sur1 C. C. BISWAS : I was thinking
.of the other issue, the issue regarding
a separate Andhra State. That is a
question which has assumed urgency
in view of the developments. Well,
that matter is under the active con-
sideration of the Cabinet.

SHRI P. V. NARAYANA : Since how
long ?

Surlr C. C. BISWAS: I cannot
give an assurance, unless the Cabinet
has come to a decision. A statement
on that subject will be before the House
as soon as the Cabinet has come to a
«decision.

Suri C. G. K. REDDY : Sir, an
-opportunity should be given to the
.House for discussing the matter.

RESOLUTION RE THE FIVE
YEAR PLAN

Mr. CHAIRMAN : We come to
the further discussion of the Resolu-
tion moved by the Prime Minister on
the 16th of December.

Sur! B. RATH (Orissa) : Sir, sifice
.dealing with the Planning Com-
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mission’s Report yesterday, I find that
the situation in' Andhra has deterio-
rated. Tt is perhaps in keeping with
the policy of reducing the population
of the State. Sir, yesierday I made
some appeal to our friends on the
other side, specially to those friends
whe belong to the Congress, to make
a little more reduction in their profits,
which is still heavy, in order that the
State may not be, and the Government
will not be, required to apply for
foreign loans or to tax the poor people
in order to finance the Five Year Plan.
Now, Sir, as I was speaking, I had
made a reference to the memorandum
that was submitted by the Govern-
ment of Orissa to the Central Govern-
ment. That memorandum completely
belies the statement or assertion that
has been made in the Five-Year Plan
that the States were consulted before
planning in the State sector was
embodied in the Five-Year Plan.
Here we find that the Planning Com-
mission’s Five-Year Plan summary
report says on page 26 that “These
State plans were drawn up initially
over a year ago in consultation with
the State Governments concerned,
etc., etc.” That means that this
Plan was drawn up in the state sector
after the State Governments were
consulted. I submit that although
planning on behalf of the States was
undertaken in consultation with the
State Government, as I stated above,-
I may say with the information in
my possession, that this consultation
was nothing but a demand on the
State Government by the Planning
Commission to curtail the expendi-
ture in the State sector under the
Five-Year Plan.

Sir, here is what they say in the
memorandum which was submitted to
the Finance Commission by the State
Government of Orissa, regarding the
allocation of more money for the exe-
cution of schemes under the Five-
Year Plan. How was this amount of
17 crores fixed ? It says the Planning
Commission has asked the State
Government to make a Plan and send
it to the Planning Commission about
their requirements, That, the State
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Government submitted, but the Plan- |

ning Commission rejected that Plan of |
the State Government. I read the rele-
vant portion ‘““The State Government’s
Plan however suffered a drastic cut
at the hands of the Planning Com-
mission, which insisted on the fotal \

expenditure being reduced to Rs. 15
crores,”

[MR. DEPUTY CHAIRMAN in tte chair ]

Pror. G. RANGA (Madras) : [
Is there any Minister, State Minister or J
|
\

Deputy Minister now in the House ?

SHRI B. GUPTA (West Bengal) :
“There seems to be a planned emptying
of the benches.

MR. DEPUTY CHAIRMAN : Mrs. |
Lakshmi Menon is there. She is
taking notes.

Pror. G. RANGA : But this is a
more important thing.

Mr. DEPUTY CHAIRMAN : Order, :
order. !

SHrl B. RATH : As I was saying, |
the State Plan however, suffered a
drastic cut at the hands of the Planning
Commission, and they insisted on the
total expenditure being limited to Rs. 15
crores excluding the expenditure on
the Hirakud Dam Project. That is
one of the tragedies, and there is another
tragedy  here just now before the
House—that Members of the Govern-
ment, those who pilot the Plan here,
those who ought to be interested in
the discussion on the Plan here, find |
it convenient to absent themselves, |
and leave the House in the hands of
a Parliamentary Secretary, who is per- |
haps third or fourth in rank, in the |
) %archy of the Cabinet.

-"Mr. DEPUTY CHAIRMAN :
Order, order. It is irrelevant to the
discussion.

SHRI B. RATH : Why is it that there
is no member of the Government
here, when we are discussing the
Plan ?

SHR! B. B. SHARMA (Uttar Pradesh) :
It is most unparliamentary language

that the hon. Member has uscd re-
57 CSD

garding the Parliamentary Secretary.
Will you please, Sir, if you so choose.
request the hon. Member to withdraw
those remarks ?

MRr. DEPUTY CHAIRMAN : Mz,
Rath, please withdraw those remarks.
The Chair has got sufficient powers
to get the hon. Member here to with-
draw those remarks against the Parlia-
mentary Secretary. Mr. Leader, will
you please see that some responsible
Member is always present on such
occasions ?

Surr C. C. BISWAS : Sir, I was*
here, my Secretary was here. We
have been doing Council work. In-
stead of disturbing the House, I had
been out for a small discussion with
my Secretary, on work concerning this
Council. I did not notice that there -
was no other hon. Minister here. In
that case I would not have gone out
before somebody came in. But, it
is no use hurling abuses against
Ministers on every possible and im-
possible occasion. There was no desire
on my part to slight the House. It was
only for the purpose of avoiding dis-
turbance to the House while the debate
was on, that I went out for a minute.

.

Mr. DEPUTY CHAIRMAN :
Please see that there are no further
occasions of this kind.

SHrI C. C. BISWAS : I note it, Sir.

Mr. DEPUTY CHAIRMAN :

' Please resume the debate.

SHr1 B. RATH : I was saying that the
consultation was really a case of pressure
on the State Government to curtail
their schemes under the Five Year
Plan. It was not real consultation as
mentioned by the Planning Com-
mission, which the State Government
has, in so many words, stated in its
memorandum. As I said, Sir, they
have no other alternative. The State
Government had to recast their Plan
to bring the total expenditure within
the reduced ceiling fixed by the Plan-
ning Commission, and as a result,
only those schemes, only those of the
schemes that were started under our
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post-war plan, which we are conti-
nuing, could be included in the Five
Year Plan. So, Sir, this is what the
Five Year Plan is in the State sector.
You will find that the schemes that
are being undertaken in the name of
the Five Year Plan are nothing but
continuation of the schemes that were
started in the year 1947, in the other
great name—Post~-War Plan. And, there
has been no addition to it. There has
been no change in it, and that is why the
schemes of the Orissa State that we
find in the post-war plan to be about
147 in number, under the different
heads such as agriculture, animal
husbandry, medical, public health,
co-operation, education, etC., have,
under the Five Year Plan, been re-
duced to less than one hundred. The
plans which were not started in the
post-war plan were taken up in the
Five Year Plan. And we have to
wait for years before this great
Five Year Plan is going to give benefit
to the people. It will be found that
for the development of agriculture
it was planned in the §-year post-war
plan that an agricultural college would
be established in the State of Orissa,
but now it has been abandoned under
the Five Year Plan because this claim,
this desire of the State Government,
cannot be met. Similarly you will
find that other post-war schemes have
been curtailed. What has been the
result ? You will find that in the
years, during the three years under
the post-war scheme, 12 crores of
rupees were spent. That means during
the years before the Five Year Plan
was started, even our State Govern-
ment was spending Rs. 4 crores every
year, on post-war schemes. Now, in the
Five Year Plan, the allotment is
Rs. 17'84 crores. That means that
the amount that will be spent per year
is 3°568 crores. The schemes under
the post-war plan will cost the State
Government Rs. 3°568 crores during
the five years which has started from
the year 1951, i.e, the amount that
was being spent under post-war plan,
has been reduced in the Five Year
Plan to the extent of Rs. 43-2 lakhs.
And that is our §-year plan which
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our friends on the other side want to
welcome because it will fleece more
money from the people, it will fetch
our friends a big block of investment
in the agricultural and industrial
sectors.

(Time bell rings.)

Is it time Sir ? Under the cir~
cumstances, Sir, I submit that if the
Report is carefully studied, it will
reveal that the planning in the States
sector for each of the States is nothing
more than what was there in existence
under the post-war plan. Nor does
it increase or add to the wealth of the
States people and therefore I submit
that if at all the Government is in-
terested, if the Planning Commission
is really interested, to improve the
status of our people, to improve the
country as a whole, they should have
taken seriously the requirements of
the people, in the countryside, instead
of Delhi. They should not ask the
State Governments to prune their
schemes in such a manner that it will
be convenient for the Planning Com-
mission to embody in the State plans,
and increase the size of the volumes
which are presented to Parliament in
such a manner that the discussion
will be rushed through in a way, that
nobody can attempt to make a serious
and critical study of the Plan and make
their own suggestions about it. With
these words, Sir, I close my speech.

Surr AKHTAR HUSSAIN (Uttar
Pradesh) : Mr. Deputy Chairman,
Sir, I want to address the House
first, on the land policy as laid down
in the Planning Commission Report.
In paragraph 16 of chapter 12, it
has been stated that it is intended
to impose a limit on the size of the
holdings. It should be taken into
consideration, whether agricultural pro-
duction can be considerably increased
by the continuance of large holdings.
I think a balanced view of this prob-
lem, has been taken in the i1an and
it appears that they are still awaiting
developments and trying to ascertain
by experience whether it would be in
the best interests of the agricultura]
prosperity of the country to have
large scale farming or to subdividg
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the existing large farms into small
insignificant fragments so that people
with dogmatic views may be able to
say that they have succeeded in dis-
tributing land among all the people
or among as great a number as possi~
ble. The other view is that if it is
really intended to increase our agri-
cultural production and to have a
larger amount of grain for our people
should we have small holdings or
should we have large holdings which
would enable improved machinery
and medern methods of cultivation to
be adopted. It is possible that if
modern methods of cultivation are
adopted, our yield per acre may in-
crease to the same extent as that of
more advanced agricuitural countries.
But if we have small holdings, who

will pay for the tractors ? Who will
arrange for the other machinery
necessary for the proper cultivation

of the land ? Who will provide the
money for the maintenance, develop-
ment and supplies of improved seeds
and other things ? The question will
have to be considered by the Planning
Commission later either in implemen-
ting the Report or in making further
provisions at subsequent stages of the
Plan and it will have to decide at
some time whether we should give
up the idea of having large farms and
fixing up limits which would lead to
the confiscation of the farms
that exist now. Lack of clarifi-
cawon would be a discouragement to
those people who invest money and
run large farms. Nobody would like
to invest in large farms if he has to
lose it soon.’” We just heard this
morning the Deputy Minister for
Defence stating that we import a large
quantity of milk products from abroad
and that we spend as much as Rs. 57
lakhs approximately of our wealth
for such imports for the armed forces
alone. He also informed us that to
save these imports we would require
a farm of about 2,000 acres to run a
proper dairy farm in order to produce
milk products required for the armed
forces. I ask, why should that not
be done ? Why should we not have
such a farm and produce these milk
products ?
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the promotion of animal husbandry
and take steps to enhance the cattle
wealth of our own country, if we try
to have our own milk, if we develop our
own vast natural pastures, we can
certainly produce these milk products
that we at present are importing from
abroad. But these cannot be arranged
for if we have small holdings where
people have only a limited area over
which they can carry on the various
pursuits associated with large scale
farming. I hope the House will agree
with me when I say that our real
wealth is mainly big development of
agriculture, that oursis primarily an
agricultural country and what we need
most is to develop our agricultural
wealth and our cattle wealth. If only
we develop our cartle wealth properly
we will be able to save the expense
that we incur in importing these milk
products from abroad. There is no
reason why that should not be ade-
quately developed. Of course, I do
not suggest that the Planning Com-
mission has not taken into considera-
tion these subjects. I want still
greater emphasis to be laid on our
agricultural development and on the
development of our cattle wealth. If
our hill-sides are developed into good
pastures, there is no reason why we
should not have as many good cattle
in our country as are to be found
in other countries which export mile
products. There are certain very small
countries in the world which are of
a size of not more than a division in
our country ; still in those countries
such a large quantity of milk and
milk products are produced that
they are able to export them to other
countries. And here. we are, with
a very large area in our country,
with very fertile lands, but we have .
not developed our pastures and have
not increased our cattle wealth. We
should develghtnem und bring bout
such a state of deveiopment that we
would be able to make these milk
products at least to meet our nzeds and
thus save the money that we
spend now in importing these things
from other countries. Somg patrio-
tic capitalists should come forward
and invest the requisite amounts in
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this business of dairy farming. If
they do that, our real wealth would
considerably be increased and the
amount v/hich we now spend outside,
could be spent for this development in
our own country.

I would therefore, suggest that it
would not do to fix the ceiling for the
size of the farms. According to
modern methods for carrying on agri-
cultural operations, it is necessary to
have large farms in order to make the
pursuit of agriculture profitable and
a farm has to be of large size to be a
self-contained unit. I am disposed
to think that if, in order to satisfy some
impossible demands for distributing
land by cutting large farms into small

buting it among the people, ceiling
fixed for holdings will be low, I am
afraid it will not be possible to carry
on agriculture profitably. On small
farms neither agriculture nor dairy
farming nor horticulture can be worked
efficiently. Instead of a large number
of small holdings, if large farms are
maintained, we will be able to increase
the productivity of the soil considerably.
Therefore, T would like to suggest
to the Planning Commission,
that if in their future modifications, or
in the implementation of the Plan
they are inclined towards the Left,
they are likely to be left behind in
the road to prosperity ; whereas, if
they are inclined towards the Right,
they would be on the right road to
prosperity and progress.

The other ‘thing about which I
would like to address a few words is
about horticulture. Our horticultural
wealth also needs considerable atten-
tion at the hands of the Planning Com-
mission. We grow such a large
quantity of fruits, fruits of all kinds.
In my own State of Uttar Pradesh,
I know we have been exporting man-
goes outside and this has been bring-
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us. The development of the business
of growing all those fruits that grow
in our hilly regions, is also something
that deserves more consideration, and
I hope capitalists would be coming
forward to make thcir contribution
in this field. We should be able to
grow even better fruits and in larger
quantities so that we mav be able to
meet our own nexds and also have
a surplus which we may export to other
countries.

T wish again to emphasise that we
are a predominantly agricultural coun-
try and our wealth is really the raw
material that we produce from the soil
or which is dependent on growth
from the soil. This is the real source
to be tapped. The other sources
also are very valuable and tremendous.

mall | We have iron in plenty and we have
portions and fragments and distri- |

- TESouUrces.

many other minerals. I do not say
that full attention should nct be paid
to the development of our mineral
But those should be only
in respect of areas where these mines

or minerals are available. But in the
vast majority of cases in all our
states what is available is mainly

the produce of the land. Therefore,
our industrial development should be
in areas where we produce our raw
materials. Our factories should be
set up in areas where we grow our
raw materials for the factories to
manufacture.

For instance, if there is any area
where oilseeds, groundnuts or sugar-
cane or cotton or any other commer-
cial crop is grown, there should be
factories in that particular area for
the development of those resources.
It will not do to set up a cotton mill
in an arca where there is not much
of cotton available locally. Supposing
we import cotton of the superior quali-
ties, set up a mill, import machiaery
as wcll as long staple cotton from
abroad and then go on manufacturing,
that would not really add to the
wealth or the material prosperity of
this country. What we should try to
develop most hould be what we
grow ourselves and then, after our

ing in valuable foreign exchange for | multi-purpose schemes for power and
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irrigation are completed, when we
have plenty of power and we have
our iron factories working properly,
then, the time would come for pro-
‘ceeding with further industrial de-
vclopment. At this  stage, we
should really concentrate on pushing
ahead our schemes for the generation
of power, our schemes for the develop-
ment of agriculture, animal hus-
bandry and the promotion of horti-
culture ; but, the priority should be
given to agriculture. I am very happy
to find that since the last Report, the
importance of agricultural development
has been appreciated and realised by
the Commission and, in the revised
Plan, they have allotted a larger sum
for the devclopment of agriculture.
To this cxtent, they are certainly
cntitled to the congratulations and
the gratitude of people who are
interested in the promotion of our

agcicultural prosperity and who are |

tirm belicvers in the [uct that the great-
ness of our country lies in the pro-
motion and progress of agriculture
because, after all, Sir, I would beg
of you to remember that we attained
our greatness at a time when there
were no industries here. It was only
our agricultural prosperity that at-
tracted the attention of foreign coun-
tries. It was our Indo-Gungetic Plain
which was consideied to be the granary
of the world at that time and, I am
happy to inform you, Sir, that in
our own State of U.P. they are
developing the sub-mountainous areas
and getting jungles cleared for the
promotion of our agricultural activity
and they are doing very well, If
it had not been for what has been done
in U. P., the amount of imports of
grams from other countries would
have been very much larger. I wish
the Housc appreciated it. The Plan-
ning Commission has realised it and
it is hopred thot further attention
would be paid to what is really our
main source of wecalth because, we
find, as we go abroad, that the coun-
tries that have grown great, that are

prosperous, have done so by develop- |

ing what naturc has given to them,
what providence has bestowed on
them in the shape either of egricultural
land or mineral rcsouices. So, the
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| natural resources arc really the things

that have to be devcloped and it is
| a matter of co1siderable satisfaction
| to me that the Commission has appre-
ciated it. I do hope that the persis-
tent demand of people who are attach-
ed to dogmatic principles and who
clamour for imposition of their
| dogmatic views regardless of as to
how we can do that without regard
L to their applicability to Indian condi-
tions, to our genious and to our re-
quirements would not lead the Com-
mission to accept those dogmas without
any regard to the applicability of such
dogmas to this country. Sir, it be-
hoves us all as a united people
to express our high appreciation of
i-the good work that has been done
by the Commission. Under the gui-
dance of our Prime Minister, the
Commission has been prevented from
adopting any view of a dogmatic
nature. They have inclined neither
| to the extreme right of free enter-
prise nor to the extreme left which
results in authoritarian  principles,
which in this country ure applicable
ncither in politics nor in cconomics.
We have struck a very happy balance
and I accordingly commend the Plan
for the acceptance of this Housec.

| Surt H. N. KUNZRU (Uttar
Pradesh) : Mr. Deputy Chuirman, it
i has been said that the Plan that we are
discussing is not national and that,
properly speaking, it cannot be called
a plan, It is true that it is not a
for, not all parties
agccept all its premises ; but, as it

|

public in July last, I think, it would

be true that, while it has been ciitici-ed,
| it has, in a large measure, been sup-
l ported even by those who felt that
| it did not go as far as it should. The
other criticism, nemely, that the Plan
cannot be called a plan in the proper
sense of che wosrd, has, T think, a little
more basis in it. This is not a plan
in the sense in which some totalitarian
countries have tricd to build up their
economyv. But, we have to reimnember
the cnaracter of our Constitution and
both the advantages and the draw-
| backs of democracy. If we realise

that we have to take the people along

{* was placed for discussion before the
\
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with us, a Plan of the kind that was
followed, say, in Russia, secems out
of question here. It would, however,
be correct to say that while the section
relating to agriculture, irrigation and
power represents integrated schemes,
the other sections scem rather to con-
sist of a number of plans put together,
a number of projects put together.
I can examplify this by referring to
the section relating to industry. It
is true that the industries that are
referred to there are very important
but, the expenditure to be incurred
on the public sector is so small that
the chapter on industrial develop-
ment seems to have little relation to
the rest of the Report. I should,
however, Sir, today like to consider
the Plan from a somewhat different
point of view. Let us suppose that
this Plan represents the maximum
achievement possible for us during
the next five years. Let us also sup-
pose that the recommendations that
have been made are the best that
could have been made in the circums-
tanges. It is still necessary for us to
see whether the Plan is workable,
whether we shall have the financial,
the material and the human resources
to carry it out.

But before I deal with that I should
like to refer to the resolution moved
by the Prime Minister yesterday. The
resolution asks the Council to record
its approval not merely of the prin-
ciples and objectives that the Five
Year Plan lays before us but also the
programme of development contained
in it. Now, Sir, the other day when
the Prime Minister laid a copy of the
Plan on the Table and asked that it
should be discussed on the 16th of
this month, I suggested that more
time should be given to hon. Members
to study the Plan. He replied that
the most important part of the Report

" consisted of the chapters relating to
the principles and objectives and that
they could be discussed, because they
could easuy be studied in a week.
1 thought, therefore, that the resolu-
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tion that he would place before us
would be confined to thesc two points
only. Yet he has asked us in this
resolution to give our approval not
merely to the principles and the ob-
jectives of the Plan but also to
the programme of development. I
submit that this is not fair. No one
in this House, however industrious
he may be, could have had the
time to go through even one-fourth
of the two bulky volumes that
were laid on the Table the other
day. And to ask us today to
give our approval to the entire
programme is, I submit, contrary to
what the Prime Minister gave us to
understand the other day, and con-
trary to all canons of fairness.

I shall now consider the financial
resources available to us for carrying
out the Plan. If we compare the
Plan as laid before us now with that
outlined in July last, we find that
while the former plan consisted of
two parts, in the present Plan the two
parts have been fused together and
they together form a single plan.
But this has not altered the conditions
required for its successful execution.
The plan laid before us in July en-
visaged, taking both the parts together,
an expenditure of Rs. 1,793 crores,
that is, about Rs. 1,800 crores, and
the total budgetary resources amounted
to Rs. 1,121 crores ; that is, there
was a deficit of Rs. 672 crores. The
Plan as laid before us now requires
a total expenditure of Rs. 2,069
crores, and the budgetary resources,
including the loans received by us so
far, amount to Rs. 1,414 crores. The
deficit is therefore of the order of
Rs. 655 crores. There is thus hardly
any difference between the financial
gap that is to be bridged in order to
carry out the Plan,

It was proposed last year that de-
ficit - financing might be resorted to
to a certain extent by drawing on
the sterling balances. That, we are,
told, may increase our resources by
about Rs. 290 crores. There will
still remain a sum of Rs. 365 crores
to be provided. The Report says
that the additional capital required
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must be received either in the shape
of foreign loans or must be derived
from extra taxation and internal
borrowing or in some other way.
But, Sir, in spite of the optimistic
forecast with regard to the increase
in the national income that the Plan
would lead to, T doubt whether it
would be possible to impose taxa-
tion to the extent envisaged in caise
foreign loins are not available. In
order to find the money for the Plan
it was ecstimated that certain sums
of money would be provided by the
Central and State Governments, The
draft outiine proceeds on the assump-
tion that the State Governments
would be able to save about Rs. 81
crores during the period of the Plan
on revenue account ; and that they
would be able to incur development
expenditure to the extent of 275
crores from their resources—I mean
recurring resources. The total amount
therefore that the State Governments
were expected to provide amounted
to 356 crores. Now the final Plan
expects the States to provide 408
crores, i.e. §2 crores more. I un-
derstand that about 30 crores of this
is nominal. It takes account only of
the expenditure already being in-
curred on development, but which
somehow or other was not taken ac-
count of in the draft outline of the
Plan. The net increase amounts to
22 crores only. The States, there-
fore, will be expected to provide a
total revenue surplus of 81 plus 22
i. e. 103 crores in five years. But what
is the condition of the State finances ?
Can we in the present state of things
expect them to come up to our ex-
pectations?  Sir, in 1951-52 there
was a surplus of so lakhs only, taking
all the States together. There were
some surplus States and some deficit
States. But taking all the States
together, the total surplus amounted
to 50 lakhs only. The Budget of
1952-53 provides, taking all the Srates
together, for a deficit of 8 1/2 crores.
‘Now, Sir, take the Part B States.
According to the revised figures for
1951-52, the Part B States taken
together were to have a surplus of
about 2 I/4 crores. But this surplus
‘has been converted into a deficit of

-
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f 2 3/4 crores in the Budget of 1952-53.
| The excellent Summary of the Com-~
mission’s Report that has been cir~
culated to us realises that the position
of the States is a very difficult one.
It says :

“ From a preliminary review of the working
of the State plans for 1951-52 and the budgets
of the State Governments for 1952-53, it
would appear that the task of organising finances
to the pattern required for implementing the
Plan has by and large yet to begin at the State
end. The revenues of State Governments
have been rising over the last two years, but
the exoenditure outside the State plans has
been more than absorbing these resour-
ces”.

It further says :

“It1s proposed that a re-appraisal of the
State finances as well as review of develop-
ment schemes of the State Governments be
taken up as soon as possible after the publica-
tion of this Report”,

Sit, nearly two years have passed and
three years only remain and the task
of organising the State finances to the
required pattern—as the Summary
says —has not yet begun. We can-
not, therefore, be optimistic. We can-
not, therefore, reasonably feel that
the funds required for the execution
of the Plan will be available. The
Centre itself is not in a very pros-
perous financial condition. But for
the large surplus secured in 1951-52
on account of the under-estimation
of the revenue, I doubt whether the
Centre itself would have been in a
position to provide the 130 crores of
money which it is expected to save
during the period of the Plan.

— e — -

Now, Sir, in this connection we
have to take account of the proposal
of deficit financing. If our economy
were a thoroughly stable economy,
if we were producing certain things
in abundance, say food, we might
think of deficit financing without
feeling that it would have serious
consequences. But what is the situa-
tionnow ? The Commission has made
i it clear in its Report that controls
| must be maintained and strictly ad-
& ministered if the Plan is to be carried

out. The execution of the Plamn
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within the limits proposed depends
obviously on the price level. But
if the price level rises on account
of the withdrawal or slackening of
controls, it is obvious that all the
calculations of the Commission will
be upset. The most important thing
requiring to be controlled is food.
The Commission has pointed out
the serious effect that the withdrawal
of controls would have on the Plan
and it says that during the period
of the Plan the systems of procure-
ment and rationing must be maintained
intact. It  goes further and says
that whatever relaxation may be
thought desirable or whatever altera-
tion in the forms might seem suitable,
should be made only after the food
target prescribed in the Plan has been
reached, i.e. for five years, it wants
that there should be no change in
the existing system of food controls.
Yet we find, Sir, that a psychology
of decontrol is being promoted in the
country and if the changes that have
already been made make us feel that
further changes may be made in the
future, notwithstanding the Prime
Minister’s insistence on keeping the
basic approach and strategic controls
unaltered, I mean, in such a state
of things, Sir, deficit financing cannot
be envisaged with equanimity, In
any case, we can allow deficit financing
only to the extent to which extra
money can be provided by the with-
drawal of food grains from our ster-
iing balances for they would not directly
lead to inflation, though they would
tend to increase the competition of

food, which at the present time is |

admittedly insufficient for our needs.

T have devoted so much attention,
Sir, to the factors affecting the finan-
cial availability required by the Plan.
I shall now say a word or two about
the personnel required for its execu-
tion. Now, one of the most im-
portant parts of the Plan relates to
increased agricultural products. We
know, Sir, that our scheme—the
Grow More Yood Campaign—has
not pioved to be successful to the
extent :hat we Jdesited it 10 be. because
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of the lack of suitable agencies for
acting as a liaison between the Go-
vernment and the cultivators.

The Report now seeks to make
good this deficiency by proposing to
establish a National Extension Ser-
vice. It approves of the recommen-
dations of the Grow More Food Enquiry
Committee on this subject. These
recommendations require that the main
responsibility for the execution of
the Plan in the districts should be
placed on the shoulders of the Dis-
trict Officers and that there should
be competent workers at the village
level who will not merely be techni-
cally qualified but who will also try
to gain the confidence of the villagers
and to understand their needs as a
whole. In order to enable these
workers to equip themselves for the
very responsible task that will be
entrusted to them, the Krishnamachari
Committee proposed that they should
receive training for at least one year.
Let us suppose that the proposals are
put into effect. It will be a year
before trained village workers wiil
be available and only two years will
then be available for the execution
of the Plan, but I am doubtful whether
it will be possible in the course of a
year or even in the course of three
years to train all the village workers.
that will be required by the Plan.
The Commission says that these
village workers should be able to look
after one-fourth of the villages. I
doubt, Sir, whether we shall be able
to provide the number of workers
that will be needed. I know, Sir,
that there are Community Projects
which are expected to help materially
in growing more food, but even so,
I cannot help thinking that, if the
recommendations of the Food Enquiry
Committee are to be properly carried
out, to expect adequate results from
them in a period of three years, would
be to take an optimistic view of the-
situation.

Now, Sir, take the officer at the top.
We all well know the conditions
under which the District Officer works
at present. One may go to any pro-
vince and one will hear complaints.
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there about the extent of interference
with the work of the District Officers.
Itis undoubtedly the right of the
Ministry to supervise the actions of
its officers, but as is well-known,
the complaint is that the decisions
of the District Officer are upset on
political grounds and that they do not
know what their authority is. They
are discouraged and demoralised. Un-
less, therefore, steps are taken not
merely to have a Village Extension
Service but also to enable the District
Officer to exercise his authority pro-
perly, the Plan cannot succeed. A
change must be made in the angle of
vision of the higher authorities. The
Commission has not referred to
it. Yet, this matter seems to me to
be more important than any of the
several questions that have been
dealt with in connection with the
execution of the Plun. Unless,
Sir, the District Officer is given a
reasonably free hand and is made to
feel that his discretion will not be
interfered with at the bidding of any
important person or party, no machi-
nery that may be devised for the exe-
cution of the Plan will work properly.

Lastly, I should like to refer to the
finances that the agriculturists will
need in order to meet their seasonal
requirements. Following the reco.n-
mendations  of the Krishnamachari
Committee, the Commission has, I
believe, recommended that the Go-
vernment should provide about Rs. 100
crores to the co-operative  SocCleties
so that they may be in a position to
lend the money required by the
cultivators, and the Commission has
suggested that the number of co-
operative societies should be increased
so as to cover, I think, one-third of
the population. The number of work-
ers required for this purpose and the
finances that must be available in order
to enable them to work successfully
can be casily imagined. When the
Central Banking Enquiry Committee
considered this matter twenty years
ago, it was thought that about Rs. 1800
crores would be needed to meet the
needs of the agriculturists.
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Plan
Surr B. C. GHOSE (West
Bengal) : The prices have increased.- -

four times now.

Surt H. N. KUNZRU : And a.
much larger sum will be needed now
because of the increase in prices and
the large efforts that the cultivators
are expected to put forth.

Now is there any reasonable hope
that the workers and the funds will
be available to the required extent ?
I wish the Plan every success. To
the extent it is carried out it will add
to our real resources and will enable
us to go forward at a more rapid pace
afterwards but we should not conceal
from us the impediments that lies
in our way. They are many and
serious. It is therefore necessary that
the administrative mgchinery should
be reorganized and strengthened to.
the utmost. This is the first re-
quisite in my opinion of successful
planning, and the second thing is that
we must have an agency that will be
able to win the friendship of the agri-
culturists and be able to persuade
them to put forward the local effort
without which no plan can be success-
ful. I should have liked to say some-
thing about the question of employ-
ment but as my time is up, I don't
want to proceed any further. I am
not pessimistic but I have tried to
take a realistic view of our resources
and I have done so in order to lay
emphasis on certain factors that do
not seem to me to have received
adequate consideration at the hands
of the Commission.

Mr. DEPUTY CHAIRMAN :.
Mr. Agarwala.

Sur1 C. G. K. REDDY (Mysore) :
Sir, may 1 make a suggestion and also
seek the Chair's protection, for the
usefulness of this Council, to what
I have to say ? I tried to achieve
it through unofficial sources viz., the
Government whip yesterday. With-
out meaning any disrespect to the
hon. Deputy Minister here, there are
3 Ministers who are Menoers of the
Planning Commission and one of them
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1 take it is going to reply to this dis-
cussion. It is most unfortunate and
regrettable that not one of them is
present during the discussion and
I don’t know how they are going to
reply to it. Rather it gives us an
impression that the discussions that
we are having here today is extremely
useless and if that were so, I would
suggest to you that we move for a
.closure and be done with it. If the
Government thinks that the Council

is—and it certainly is—capable
of contributing something by way of
criticisms and suggestions on this

Plan, I would most earnestly request
you to see that at least one Member
of the Commission is here who
probably will reply to the discussions
so that the Council's usefulness may
at least be kept up in form if not in
reality.

Mr. DEPUTY CHAIRMAN :
Shri Agarwala.

SHrI R. G. AGARWALA (Bihar) :
While going through the Report of
the Planning Commission I feel that
it has taken into account all aspects
of the national economy but more
stress is laid on irrigation, power,
transport and communication  and
social services. About 92%, has been
spent on these projects and only 89
has been given to the industry. I
think the allocation of 8% to in-
dustry is very low when compared with
the wealth they produce and the
labour they employ. Now mineral is
one aspect of the industry and as most
of the hon. Members have not dealt
with that problem, I will deal with
that problem. India holds a very
important position so far as produc-
tion of minerals is concerned. It
produces coal, iron ore, manganese,
mica, limestone etc. The industry
is there for the last 100 years but no
improvement has been made in it.
The foreigners who were here and
ruling the country were not for the
benefit of this country but for simply
taking the raw material for their in-
dustries abroad and this is why this
.industry has been neglected. Now |
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with the emergence of independence
to our country we should plan for
conservation. Mineral is a wasting
asset and once the mineral is taken
out and used, it is wasted for ever
for the nation. So every development
plan in the industry should be taken
with conservation. Broadly speaking
I will divide minerals of the country
into three categories. Basic minerals
which are used in the basic industries
of our country in the country’s de-
velopment such as coal, iron ore
and limestone. Then minerals which
are partly used in the country and
largely for export such as manganese.
Then there are minerals which are
entitely for export and not used here
like mica.

I will take coal first. We have
enough sources of coal and it is esti-
mated that our reserves are to the
tune of 20,000 million tons. So far
as low grade coal is concepned, our
position is very secure. But so far
as coking coal is concerned, our re-
sources are only 2,000 million tons.
While according to the committee
appointed in 1949 our consumption
of coking coal will increase from 37
to 89, million tons yearly, I submit
that more conservation methods should
be adopted for the coking coal. I
am glad to see that the Planning
Commission has very rightly pointed
out on page 12, Volume II, as fol-
lows :

“(i) Production of metallurgical coking coal
may be maintained at the present level but
under no circumstances should new fields be
developed. The closing of mines producing
coking coal 1s recommended only n cases
where they can be reopened without large
capital outlay.

(11) Stowing, blending and washing should
be enforced by law. It s beheved that en-
forcement of stowing will lead to reduction mn
output of coking coal,

(fu) Selective mining should be stopped
effectively.

(1) The replacement programme, i.e., for
replacement of coking by other coals, should
be taken up in two stages. As an imitial step,
the s:lecred ¢ A’ and ‘ B’ coking coal used 1n
the railways and for other non-essential pur-
poses should be replaced by non-metallurgcal
coal. When this programme has been com-
pleted, the replacement of the grades I and

piss
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up”.

I think after giving effect to these
recommendations our position so far
.as coking coal is concerned will be
very fair. Now I come to iron ore.

It is estimated that our reserves of |

iron ore are to the tung of 10,000
million tons, and we can base our
industries on a permanent basis on
that estimate. But we are at present
-exporting some iron ore to different
countries. Now with the establish-
ment of a new steel plant we may be
in a better position to export pig iron
in place of iron ore which will bring
better revenue and our exchange will
be better and moreover our internal
.consumption of iron ore is also in-
«creasing and the establishment of a
new plant which is provided in this
Five Year Plan will add to the basic
industry in this country.

Now I will come to manganese.
It is partly for consumption here
and mostly for exports. India holds
a very good position so far as produc-
tion of manganese is concerned. I
should submit that there are huge
dumps of low grade manganese lying
in all the mining centres, these huge
dumps should be reclaimed by blend-
ing high grade into low grade. More-
over there are some British firms who
are engaged in this indirectly and they
are exporting high grade manganese
in place of low grade so that they
may have less profits for this country
and more for their own country.
This is not only affecting our exchange
but also our income-tax as well as
our Royalties which are based on the
percentage  of manganese  content
in it. In order that this may be
stopped one ore-testing station should
be opened in every export centre
of India and no ore untested should
be allowed to be exported. Further,
Sir, the Government should fix up
the percentage beyond which no
manganese should be exported so
that the persons interested in the
industry should be compelled to mix
low grade one with high grade 'in
order to make it exportable.

[ 17 DEC. 1952 ]}
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A Ferro manganese plant should be
established in India. I am told the
cost is not very heavy. It may
amount to 3 or 4 crores of rupees
and it will bring three to four
times of the value of manganese etc.

Then I come to mica. This is a
mineral which is entirely for export
and there is no use for it in India.
Mica is a very peculiar mineral as
it has no effect of any outside forces
such as cold, heat, water, chemicals
and electricity. An 1" thick piece
of mica can be split into 2.000 layers
and when it is a peculiar material,
its occurrence is also peculiar. In
the case of coal we can find out the
extent of tonnage of coal but in the
case of mica we have to probe inch
by inch in order to prove the re-
serve of the mine.

So, Sir, it should be taken into
consideration ; it is very costly, be-
cause the methods of taking it are
very costly. The Mining Conces-
sion Rules of 1948 formulated by the
Government of India have limited
or rather specified the area for differ-
ent minerals. Mica is one of rthem
and as, Sir, mica is purely for export
and I do not think that the limitation
of area so far as this mineral is con-
cerned is desirable. Division of area
into so many bases will lead to  more
production and as mica is not used
in India—mica is going out of India—
it will tend to decrease the price.
Now, while we are losing the national
wealth in mica, we are also losing
dollars or foreign exchange as the
case may be. I do not therefore
think that the limit should be pro-
vided, rather I suggest that minimum
area should be fixed and not the
maximum. The maximum should be
left to the sweet will of the lessee or
the lessor as the case may be. Our
policy so far as these minerals
which are entirely for export are con-
cerned should be under-production
and not over-production so that
we may get fair price.

Now, Sir, there is no use for mica in
India. I suggest that a mica plant
should be set up in India so that
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we may get a higher value for mica
which is at present sent out as raw
material. Further, Sir, heavy elec-
trical industries based on mica should
also be established in India. Our
country is developing so much hydro-
clectric power and we will, therefore,
be requiring huge quantities of elec-
tr ical machineries and itis very de-
sirable that heavy electrical industries
should be established immediately,

so that we may be able 10 meet the |

increasing demand of elcctric equip-
ments.

I will also speak something about
the Bureau of Mines. For the de-
velopment of mines and minerals, the
Government of India have
lished a Department called the
“ Bureau of Mines ™. This Depart-
ment has opened its officc at Dclhi
and Calcutta., I do not think, Sir,
that the Bureau of Mincs can be of
much use if it is far away from the
m ining centres. It should open its
branches at the mining areas in States
like Bihar, Orissa, Madhya Pradcsh,
Madras, etc., etc. It should be
manned by qualified technicians say
mining (ngincers, so that their ad-
vice may be handy to the industry.
Moreover, Sir, these enginecrs when
postcd in different States svill Lave
easy inspections and they can always

advise the industry and suggcst ways |

and means whereby conservation and
development may go together.

Sir, the financial aspcet of opening
this office can be solved very ecasily

without additional expenditure to the |

Central Government. There is al-
ready a Department of Mines work-
ing in each State and mostly on each
mineral. If the Burcau of Mines is
amalgamated with the Mining De-
partment, this expenditure problem
can also be solved. The Inspector of
Mincs looks to the safety of labour,
while the Burcau of Mines will look
to the safety, development and con-
servation of the mines.

I will submit, Sir, that these sug-
gestions should be put into operation
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! by the Government at a very early
' date. In the end, I thank the Plan-
i ning Commission for the attempts that
they havc made to put the country

country self-sufficient as far as possi--

ble. Thanks.

|
|
| on a sound footing and to make the
I
|
|

Mr. De-
\\ puty Chairman, Sir, one of our friends

has stated that thisis not a national
| plan. But my hon. friend Dr.
| Kunzru felt inclined to think that it

| certainly can be taken to be a na-
tional plan. I began to think about
it, whether I can possibly agree with
Dr. Kunzru. Now, what is the mcan-
ing of a national plan ? Ifit means
for all the people of the country—
that is one thing. If it can be con-
sidered to be a plan which is accept-
able to all the important sections of
the pcople, that is another. If-on the
other hand, in theimplementing of”
it all the different sccdons of the
’ people and all the political parties
\'

have taken part—that is ‘the third

point. Ifall the political parties have

been approached for their co-opera-
| tion for the implementation of the
{ Plan—that is the fourth point. If 1
I ' were to look at all these four aspects,
|1 find that it is difficult for me to
} accept Dr. Kunzru’s contention that
; it can be taken to be a national plan.
|

First of all, Sir, we have heard ves-~
| terday from a Communist Party
\ spokesman—and from that it is very

clear—that the Communist Party is
} not co-operating with this Plan. Then,
| secondly, we heard the Socialist
| Party spokesman. He has also dis-

| sociated from it. Then, coming to

| my own Party.

Sur1 B. GUPTA My  hon.
friend is misintcrpreting the Com-
munist Party’s  stand with regard
to the Five Year Plan. Our views
about the various projects will be com-
municated to the Government of India
and to other parties in due course.
We are now only participating in the
general discussion,

Pror. G. RANGA They have
taken half an hour in order to make this
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explanation. Well, I take it that they |
are not behind it. The Socialist
Party also is not behind this Plan. ‘
Then, let us look ar the four aspects
of this. In the making of the Plan,
in the very beginning when the Na--
tional Planning Committee was estab-
lished, the Communists and Socialists
were also invited to co-opera‘e with it |
and they were co-opted on the various ‘
|
|

‘Commitrees. But the agriculturists
and the artisans wanted to be included
on those Panels and in the Committee.
“The Committee was not at that time
prepared to accept that co-op=sra-ion.
Later on, at the persuasion of Mahatma
Gandhi, Dr. Kumarappa was in-
cluded in it and Dr. Kumarappa
found himself face to face with its
approach of planning by centralising
everything in this country and bring-
ing it under he control of the State—
then Provincial Governments and the
"Union Government here —and not
developing any decantralisation. There-
fore, he has resigned, with the result |
that in the earlier attempts, neither
the farmers, the agricultural workers,
nor the artisans came to be as cffective-
ly associated with the Plan as they
should be or desired to be. Later
on, other attempts were made by the
National Congress when an economic
‘sub-committee was appointed. The
Socialists were on it in a prominent !
‘way and they co-operated with it and J

\

|

they made certain recommendations.
“That Committee’s report was there.
It can be considered to be the handi- ‘
work of three sections and each was

prepared to co-opzrate with it—those |
who represented the farmers, the ;
Socialists and the Congress people. R
But ar a later stage, the Socialists went !
out of it. We were associated with |
these attempts and in the end the |

"National Planning Sub-Committee pre-

National Economic Conference, where
the Chief Ministers were brought in.
“They put their approval upon that
draft plan. It was all publicized.\
T hen the National Planning Commis- |
sion came to be appointed. Whenl‘
that Commission was appointed, I |

|
‘pared a plan for what is known as the \
|
|
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made harsh remarks and I find that
my remarks are justified even today.
On this Commission, there was no
proper representation ecither. There
was some representation for the in-
dustrialist and proletariat but there
was no representation for the agri-
cultural class or for the handicrafts
men. Yes, there was no representa-
tion for the industrial workers as the
Congress had seen them through
my hon. frisnd Mr. Nanda. There
was also representation for the super-
annuated officers ; there was also re-
presentation for the Provincial Minis-
ters, but certainly, there was no re~
presentation for these important classes.
That Commission was going on work-
ing. It appointed a number of
pancls and on them there was reptre-
sentation for a number of experts,
but no repres:ntation for the impor-
tant class of people, the farm-rs.
Then a draft plan was made. Was
this draft plan discussed in all the
State Legislatures ? Was it presen-
ted to the members of all political
parties in the interim Parliament
at the committee-stage so that they
could have discussed it in the manner

- in which Dr. Kunzru could havz likad

it to be discussed and our friends,
Mr. Sundarayya and Mr. Ghose could
also have liked it to be discussed with all’
the figures and facts and quotations
from the various ctatements and de-
mands and hopes and aspiraions ?
There was no such opportunity given
at all.

SHri T. S. PATTABIRAMAN
(Madras) : On a point of information

| Sir, I might tell the hon. Member, that

the Madras Legislative
discussed the Plan in detail.

Assembly

Pror. G. RANGA : I congratulate
them. At long last

SHrt B. GUPTA We would
like to hear your views about the
Plan.

Pror. G. RANGA : I am coming
to it. At long last, the Plan was pre-
pared. They appointed—a  Bharat
Sewak Samaj to develop work to sup-
plement the Plan. We all agreed to
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work in it. 'They wanted to make it a
non-political organisation. Whom did
they invite ? They invited some of
the political parties, but they did uot
invite some others. But in view of the
fact that so many of us were very keen
10 see that it became a success, we had
to offer our own services. We had
almost to threaten these people that
we will take the public into confidence
if our co-operation is not sought after.
With gvery great difficulty it was that
they sought our co-operation. What
did we find ? The suggestion that
we made there that the people whom
we represented ought to be given
effective representation and that the
co-operative movement in this coun-
try should be invited was given the
go-by. My fiiends here—it is up to
them to say whether thcy were also in-
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vited—but so far as my knowledge
goes, they were not invited. I do not
see any reason why all the political
parties should not be invited. There-
fore, it is not a Plan which has been
evolved with the co-opcration of all
political parties. Next, this Plan,
they say, is going to be implemented
with the co-operation of all political
parties. Because, we have already
seen that two of the important politi-
cal parties in the country are not pre-
pared to associate themselves with the
implementation of this Plan for their
own reasons, how can we take this to be
a National Plun ?

Then Sir, I represent my own par-
ty—The Krishikar Lok Party. I am
not able to associate, I can tell you,
the farmers or the artisans whom we
represent with the collectivist plans
that are suggested here. I take strong
exception to the many academic sug- !
gestions that are made here, for the ‘
so-called solution of the land prob- |
lem. Then, there are handicrafts '
too. There too, their rccommenda- |
tions have been very halting. They
do not propose here, to show any kind !
of energy to implement all the things |
that they have themselves suggested.

Plan 2168

And what they themselves suggest is
not satisfactory.

Then Sir, coming to the other
point as to when this Plan is to be
implemented, an year and a halfago,
it was supposed to have started, the
implementing of it. It is going on
now. We are told that all these multi-
purpose projects are under progress
and so on. Apart from the multi-
purpose  projects and power pro-
jects, there are some of these various
other projects that they have already
taken up, like DDT, the machine tool
factory, and various other things like
the catle manufacturing factory, one
iron and steel manufacturing plant,.
and various other things. We wanted.
the nationalisation of the Imperial
Bank of India. No mention. We
wanted also nationalisation of the sugar
industry. No menrion. We wanted.
greater control of the industry. There
is no mention. We were promised
Sir, the establishment of whatis known,
as an Agricultural Finance Corpora-
tion in the States and also for the
cottage industries. Nothing has been
done. Now, there is the Industrial
Finance Corporation. It was to be
coupled with similar corporations in
the States in order to finance the
middling as well as small scale cottage
industries. Nothing has been done.
They only express the hope, but
there is no guarantee. All these things
which have been promised all these years,
they do not propuse to do thiese. What
isit (hat they proposed to do ? Even to
this extept, my hon. friend Dr. Kunziu
said, they are not likely to have funds.
I quite agree with him. I want this
side also to be examined. The ques-
tion is whether thcy will be able to
raise the funds. How do they pro-
pose to do it ? Itis suggested here
that the farmer and the agricultural
worker, the industrial proletariat,
have all to be prepared to bear more
and more taxation in the years to
come. They have said, not once but
several times, that the topmost men
have already borne too heavy a burden
of taxation, and thercfore not muc
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more can pessibly be expected from
them, and so the other people must be
ready. They say : “ Our taxation
burden is 8 per cent. of the national
income. The basis on which it has
been based is very narrow. There-
fore, it should be widened.” What
does that mean ? The farmers who
are already over-burdened with taxa-
tion have got to bear more and more.
The industrial workers and the agri-
cultural workers, who are already pay-
ing so much to Government, should
be prepared to pay very much more.
So you see, all these things are an
indication to the Finance Commission
to suggest various ways and means
by which taxation can be levied
upon our masses. Then they talk of a
betterment tax to finance the irriga-
tion schemes. Our friends here were
complaining that too much attention
is being paid to agriculture and
agricultyral development. Let
us remember one thing—that a
good portion of the agricultural de-
velopment is supposed to be financed
through what is known as better-
ment levy. May I ask, is that fair ?
Some friends have said that unde-
veloped areas should be developed
and should be given preference.
And, if they are given preference,
how ? At their own cost ! All
these great gentlemen of the towns
who are going about epjoying, they
are not to be touched. Sir, one
of our friends, the capitalists’ spokes-
man, yesterday was saying that they
could not b-ar any more taxation, and
actually, they would like to have fur-
ther remissions of tax if only Mr.
C. D. Deshmukh, the Finance Minis-
ter, would agree. But these people
in the deficit areas, people who have
been crying for more water, more
electricity,  irrigation facilities, etc.,
would be made to pay through their
rose, in order that thcy might have
development, that is at the cost of the
poor agriculturists, Not being sa‘isfied
with this, they suggest tha. the
betterment levy has got to be col-
lected frem them, through money—
on the spot paymcnt or instalment
payment—or even through land ; that
is, a portion of the land of the poor
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peasant has got to be given to these
gentlemen. Why ? Because, in or-
der to enable them to develop their
projects. Is it not unfair that you
should be taking away one portion of
the 1and even while talking of develop-
ment of land ? Moreover why should
Government take into account specu-
lative prices of land when peasants
are interested only in the agricultural
incomes they can get from the intro-
duction of irrigation ? Only farmers
want a living from their holdings and
the Government talks of land values,
That is the funny side of the land
problem. Some people have been
making rather some ill-considered
statements—and they derive their
strength from the statement of one
of the ex-Ministers, and an ex-Mem-
ber, who had the temerity of criticis-
ing Vinoba Bhave and suggesting
gifts of land from the various small
peasantry, because, the small pea-
santry are not able to produce effi-
ciently. It is a big question whe-
ther the small holder is not now pro-
ducing more per acre than the large
land holder. Our friends talk about
this in a nice, clever manner. They
do not say it straightaway that big
holdings are more productive.
Why not say Sir, there are 162
million tillers ; there are 34 millions
who cultivate others’ land. They are
altogether 200 million people. Why
not say to these people : ““ Look here,
your holdings are all usclass, wasteful.
Your work is not scientific. Why
don’t you use tractors and such other
machinery so that you can produce
surplus in order to enrich our towns
people—people who sit on the desks,
and the rest of us ? Otherwise we
are going to dispossess you.” They
do not say so lest all these vast
masscs might rebel against the planners.,
From one end of the Plan, they are
going to distribute land and from the
other end, they are going to dis-
pessess all these poor people through
legislation, as they say. in a calculated,
but slowly and in a persuasive man-
ner. From the ore end the Com-
munists and from the other this Govern-
ment wish to squeeze the small hold-
ings out of land economy. Sir, this
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controversy between the small and big
holdings is a century old and it is
wrong for the planners to decide against
-small holders.

SHrr T. S. PATTABIRAMAN: You
are talking of land-lordism.

Pror. G. RANGA : You have not
heard me correctly. Yes, I was say-
ing that the planners wish to dispossess
all these poor people, and convert
these lands into big private farms.
“They do not have objection to the start-
ing of capitalist land-holding concerps.
Because, men like Ambalal Sarabhai
can have 2,000 or 3,000 acres of land.
And they have use for it, because they
are able to show that they are getting
superiot yield. He will be allow-
ed to go on merrily, because he will
be able to show splendid results
from his lands. He has on his land
scientifically trained managers. So
more and more encouragement will
be given to them. Then, there will be
co-operative societies and these will
give scope for the employment of these

gé]ilemen’s sons and nephews who are

unemployed—these educated  un-
employed people. They will be ap-
pointed as managers #nd under the

management of these people, the poor |

kisan will be working like......
Surt H. D. RAJAH (Madras)
Slaves.

Pror. G. RANGA : Yes, they will
be forced to work like slaves. Is that
what they want to achieve ? That is
what is supposed to have been achieved
by Soviet Russia ; whatis sought to be
achieved in China. My friends here
‘may like it, but I do not like
it. Sir, I do want my subsistent far-
mers to remain in possession of their
holdings for about the same reason—
I do not say for the same reason—that
you want to provide for your educated
unemployed. That is, our peasants
‘too need employment and their hold-
ings are a source of such employment.
The educated unemployed ask the
Government for employment ; but the

| CUUNUIL |

i Government for employment.
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 kisan does not ask the Government for
| employment. On  the other hend,
! he only asks you for leaving him alone,
in possession of hisland, to allow him to
) carty on his productive activities. To
that extent yo# should be grateful to
. these two hundred million people.
They do not bandy you about, they
do not trouble you. They find their
own employment. But the planners
want to come in their way. A culti-
vator may have two orthree acres.
But each acre gives employment for
fifty days. To that extent he is not a
burden on the State. For the other
three hundred days only he expects
Government help.  If he has five acres
he gets employment on his own land
for 250 days. He does not become a

| liability on the State to that extent.

On the other hand, so far as the town
people are concerred, these educated
people, all the 365 days lcok to the
And if
they are not provided with proper em-
ployment., they are prepared to
kick up a revolution with the help of
various friends. Therefore, I do not
want these small holders to be upset.
I do not want them to be coerced. I
do not want them to be dragooned
into all these various kinds of farms
which you want to bring into existence
without their co-operation. If you at-
\1empt to do things in that coercive
manner, I want to warn the Govern-

. \ ment that so far as this recommenda-

| tion goes, the farmers are not going to
J and they are not prepared to accept
. .

I come now to the tenants. My
friend over there put me the ques-
tion, whether I was in favour of land-
! lordism. I am not favouring land-
| lordism, but I favour land ownership

and protection of our tenants. Our
friends here and our friends over
there are both united in squeezing out
the land-owner, the poor peasant.
They themselves have stated that the
maximum should be three times. I
have stated in my minority report to
the Agrarian Reform Committee that
it should be five times. The Sarvoda-
ya Committee by which some of my
friends here swear, have fixed it at
six times. The Planning Commission
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wants to go back and wants to be as

academic as possible, and wants to

make it three times. Even if it is
three times, up to that, do not inter-
fere with these peasants. But help
them with what they want.

that they want ? Are you helping
them to be more efficient in regard to
manures, in regard to finance ? My
hon. friend Pandit Kunzru told us just
now and Mr. Sundarayya also told us
yesterday how it was that these people
got indebted, how they have become
even more indebted so far as certain
stratas of them are conterned, even after
the war. These people pay from 12 to
24 per cent. interest for their loans.
You have your industries and for
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|

L t Are you
providing them with those equipments |

them the Industrial Finance Corpora- -

tion, for instance, lends money at 6%,
interest. But what about these poor
farmers ? You ask them to show
profit, to show more production. But
the point I want to ask is, which in-
dustry in the world can become pro-
ductive, can become profitable, if it

gets its finance after paying an in- '

terest of 24 per cent. ? What facilities

have you created for them ? You
created the Reserve Bank and charged

it to have a sort of special branch in
order to finance rural folk. But what
are its achievements ? That is what
1 would like to ask. What have you
done for their manures, for their
finance co-operative godowns,
seeds and other basic equipment ?

| yesterday,

tested ' you reconstitute your

Plan 2174

should change from being a party goOV-~
ernment here. The time has come when
there should be a national govern-
ment in this country. You should

| extend your hand of co-operation to all,

your invitation to all the parties here.
If any party is not willing to co-operate
with you, it will be its own fault.
But with such parties, as are willing to
co-operate, you should form a coalition
government, not only here but all over
India. Then it will be possible for
you to implement the Plan. Otherwise
you will not be able to implement it.
With various parties going about the
country, from village to village, from
town to town, saying ‘‘this is not your
Plan, this is no Plan for you, > with all
their non-cooperation and obstruction,
would it be easy for you to implement
this Plan I want to ask you. My hon.
friends here already told you yesterday
that only within 27 years, you are going
to develop the national income of our
people. Till that time the people
have to be patient. Are they going to
be patient ? Hungry people are not
going to be patient. Shivering people
are not going to be patient. There
will be patience where there is hope.
That is what our Prime Minister said
and I agree with him.
But how long will they be patient when
there are people who go about saying,
this is not our plan, we have nothing
to do with it ? If on the other hand
government,

" you will succeed in maintaining the

There are to be the roads, and that is .

the only bright feature. But even that
bright feature does not reach the far-
mer. When the road reaches the

village limit, the farmer is expected to |
' draw is the law for everybody, there-

provide labour, often free labour, and

other contributions to construct the |

further reaches of the road. And the
peasants are prepared to make these
contributions and to give you their co-
operation. But where is the spirit
of co-operation from your end °?
Therefore, I say, your Plan has to
become a national plan first. It has to
become a national plan so that it
may be accepted by the farmer, by the

' able to implement the Plan.

. ble for them to do 'so.

public morale and encouraging them to
be patient and co-operative in working
for their own progress. Let them not sit
here on the high pedestal of a party
government and say that the line you

fore everyone should prostrate before
us. If you do that, you will not be .
You
cannot prevent the masses from rising
against you whenever it becones possi-
Then they
will say, ¢ Look here, you are not the

. proper leaders for us.”

l

Sir, there is this inviduous distinc-

artisan, by all the different classes of | fjon between the rural people and the

And for that your Gov-
It

our people.
ernment itself has to be changed.

57 CSD

i
|

urban people made by the Plan. My
hon. friend Dr. Kunzru although he
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does not say so—I take him to be a
protagonist of the urban people. 1
demand parity between the rural and
urban peoples in the plans you make.
And this Government, if you examine
the Plan, you will find in the implica-
tions behind the recommendations,
wants to keep the control over the
economic and social activities of every
individual in this country, every group
in the country for the benefit of urban
peoples and thus go farther and falter
away from the ideal that Mahatma
Gandhi held up, the ideal of decentra-~
lisation. Here the idea is that there
should be control as much as possible
at every centre of social activity. Cen-
tralisation and control from the top
here, with a number of experts is the
special burden of the song of this Plan.
I have told you what I think about the
experts—these gentlemen who have
created an artificial food famine in the
country, the gentlemen who made the
Prime Minister go wrong by 20 per
cent., as he said yesterday. So with
the help of experts like Shri Nanda

THE MINISTER ror PLANNING
aND JRRIGATION anpD POWER
(SHRI GULZARILAL NaNDA) : I am not
an expert.

Pror. G. RANGA : Pardon ?

AN HoN. MEMBER : He says he
is no expert.

Pror. G. RANGA : No, but you
look like one. So they want to con-
trol the whole thing. But this, I may
tell them, is going away from Mahatma
Gandhi’s ideal. I know they have
got their answer. They will say, in
the village it is the village panchayat

[ COUNCIL 1

which is going to be given the control. !

But what does this mean ?
that the non-agriculturists

It means .
will be \

controlling the agriculturists and the :

agriculturists will be
nonagriculturists people in the village,
fighting among themselves. No pea-
sant will be able to go to sleep in
confidence that he will be kept by the
morning in possession of fhis holding
and if you are a peasant, Sir,
I would only sympathise with you.
If you go to sleep at night, you can-

controlling the '
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not be sure if in the morning, you
will have your holding in your posses-
sion, or whether your neighbour would
not have made a representation to the
village panchayat saying that vou are
not using your labour, you are not
cultivating your land properly, and
therefore, show cause why you should
not be dispossessed.  That is the
game of this Plan. There would not
be any peace at all in the villages.
These gentlemen in Northern India
have not so much experience of vil-
lage panchayats as we have hadin the
post 4o years and we know to our cost
what these village panchayats have
come W be. Foctions, there -wilh oo
plenty, quarrels, there will be plenty
and there will be plenty of other
trouble and you are going to hand
over the minority of people to the
majority no doubt with all these powers
in their hands and, then, say to them
‘Look here, it is your own village
panchayat which has got to decide
your fate. Can we entrust our pan-
chayats with. such drastic powers.
This is what the gentlemen are trying
to do. Now, have they studied pro-
perly the work of the co-operative so-
cieties in this country, the manner in
which the internal organisation is de-
veloped, their elections, their disputes
their quarrels and all the rest of it?
If they had made any such practical
study of these things at all, they would
not have been so very professorial-
like as they appear to be in simple
saying “ yes, there will be compulsory
co-operation ”’.

Mgr. DEPUTY CHAIRMAN : The
hon. Member is also a professor.

ProF. G. RANGA Yes, Sir ;
but I have bzen trying to rusticate
myself and trying to become a pea-
sant, and, these people who are not
even born peasants, they want to be-
come professors.

(Interruption.)

Sir, the co-operative societies and
the village panchayats as they are con-
ceived in this Report are not going to
be properly worked at all and, there-
fore, the farmer cannot be expected to
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be handed over—I mean by farmers
not only the land-owning peasants
but also tenant farmers—to these organi-
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sations. Sir, these organisations which |

will control the farmers will be |
controlled through the mamlatdar
1o whom my  hon. friend,

Dr. Kunzru, wants to give much more
power than they have already got.
If anybody were to go into that ques-

tion, he would be able to find out how
the Tenancy Act is being implemented '

in Gujrat by the mamlatdars who are
‘the hand-maids of the past Revenue
Minister who is also the present Chief
Minister. I do not want these pea-
sants, agricultural workers also to be
handed over bound hand and foot to
these mamlatdars. Hon. Members
may ask, if you are not going to em-
ploy the mamlatdars, how are you go-
ing to regulate your own economy and
ensure greater agricultural production ?

My answer is that if you were to pay

remunerative prices to our producers,
they will do it

(Time bell rings.)

in regard to cotton, in regard to oil-
seeds, in regard to wheat and rice, for
the matter of that ? People are there
ready to work hard and efficiently.
Yet there is so much of talk now in
favour of the big holdings and not
smaller holdings.
hon. gentlemen who are grumbling
about working for about 8 or 10 hours
in these offices and various other con-
cerns that the peasants work much
harder than these people. Our pea-

Let me tell these

sants never ask for all sorts of holi- .

days ; on the other hand, they work
themselves right up to their bone.
And yet these are the people who are
unconscionably termed as being inefh
cient. aud also incapable and useless.

© criticism
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How much time did I take, Sir ?
I want a little more.

MRrR. DEPUTY CHAIRMAN :
Three minutes more.

Pror. G. RANGA
are you giving me, Sir ?

What time

MR. DEPUTY CHAIRMAN : You
have taken 27 minutes.

Pror. G. RANGA Sir, T agree
with those friends who said that
there should be maximum holdings ;
but, if there were to be a maximum
for rural incomes and holdings then
I want simultaneously steps to be
taken in regard to urban income,
urban properties and urban employ-
ments. If, on the other hand, you
are not going to do it and if you are
going to come down with your axe
upon the farmers, then I can tell you
that the farmers are not likely to

Have they not done ' accept it and all your schemes will

remain imaginery. Panditji said yes-
terday that it should not be a school
book plan, but, what clse is it ? Yes,
it is very good and it is becoming
popular and I am not surprised be-
cause our students are, after all, sensi-
ble people. Instead of having to
read Banerjee’s book, Dutt’s book and
Jathar and Berry’s book. This
book is very convenient for our
students to enable them to pass their
examinations ; for Indian economics
you do not need any better treatise in
order to show the various facets of
Indian economy and, beyond that,
what is it ? -

Then, there is this local, parochial
: how much do you pro-

~pose to do for the South and for the

' North

They are not gifcient They are much -

more efficient, “much morc capable,
much more hard working, much more
conscientious and you should be thank-
ful that they have been carrying on
this most essential productive effort,
they have been feedingtur millions
in this country in spite f the neglect
of these people for ages, ages and
ages and, even after you have
achieved your own freedom.

? We had this discussion,
Sir, when we were discussing the
Industrial Finance Corporation. The
same criticism holds gocd here also.
My hon. friends do not seem to have
paid any attention at all to the war-
time Congress demand that these in-
dustries and, naturally, the eccncmic
development should be diffused as
much as possible and diffusicn seems
to be such a scarce commodity so
far as this Plan goes.
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Surt H. D, RAJAH : A crumb
for the South.
Pror, G. RANGA They say

that there should be assistance for
the village workers. My hon. friend,
Mr. Sundarayya, already, drew atten-
tion yesterday to the little provision
that is made for this section of workers,
agricultural workers.

Mr. DEPUTY CHAIRMAN :
Time is up.

Pror. G. RANGA : What is pro-
posed to be done for them ? I am
sure that there must be legislation for
enabling them to get the undccupied
or undeveloped lands of land-
lords. How are they to getit ? The
unoccupied land of the Government
has got to be placed at their disposal.
There should be a law for that ; other-
wise, what will happen is that the
capitalists will be able to get it. In
all these new projects, Sir, there is
plenty of Government land, and also
land of the rich and that land has got to
be purchased or acquired. You can
find that out and make the land avail-
able for the landless first of all and,
then, for the very small holders and
not for the others. There should be a
law for that, There is no sugges-
tion at all in regard to these matters.

Then, there is this housing prob-
lem. My hon. friend—I do not com-
plain but, I congratulate him—Mr.
Nanda who specialised in the welfare
of industrial workers, has been for-
tunate in providing Rs. 20 crores for
industrial housing. But, what about
rural housing ?

Surt H. D. RAJAH : Nothing,

ProF. G. RANGA : Not that they
were not forewarned. I told him
when I was one of his colleagues in
the sub-committee ; but, no, they
would not think about it. I told
them when this Draft Report was being
discussed ; no use. I warned them
again at the time of the Budget dis-
cussions here ; no use. What is the
use of making any serious suggestion
to this Government ? They have
certain pet ideas ? What are they ?

[ COUNCIL 1
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They are the pale imitation of the
communist ideas, pale imitation of
Sovietism boiled down in this fashion,
so that it would be a Nehru Plan.
You may put Nehru’s name on it,
like Elizabeth’s picture on, those coins
but, it would not become a Nehru Plan ;
it would not become a Gandhian
Plan. It would only become a pale
imitation of the Soviet Plan. Such a
pale imitation will not do for us and
we cannot accept it, Sir.

MrR. DEPUTY CHAIRMAN =
Dr. Barlingay. You may begin.
There are 4 minutes more.

DRr. W. S. BARLINGAY (Madhya
Pradesh):

Mo AT o Y& o qNLFe (77 W2 )
AL WErEA, AT 9T 7 T FES F
TGO AT AT 7 A9 & Hg Fg A7 ATEAT
gfr aga ad 97 % a8 aga 3%
FE AT I g9 FfaggramiF a0 7
FTHr AFTAAFTE 1

AeqeT AEIRA, ST gH B 7 TAA
TG ATAT AT AT T AW/ FR! faFwa o,
W AW g a4 fafeaamw & g 9
AT IFHT FAT R JIWT FW 4 4
Ty ATEE A A1 99 FET§ g 99T
frer Y e F &1 SfFA wae ag &
f 27 qa feawal 1 frw 7+ & g3 frur
AT AFTA(E | U ) ST GHTL A197 TFAT
AT § 98 99 TYF ¥ I &, g A1 F AGY
FEAT AGATE | T 1 0T FqR H
/A OA W ¥ TG FFEW
ff FF& o@aT & udr 9w &
SIfFQTE | gH ST ESH & 39 qTF
F5 §C & AT T TCH F A1 ATE, g A
& TgT H7 AT 4 wAd § 7 15 gl
T A 48 o o &, gafeq ag o
Fq TAT ¥ QU § | 0T qIAT e §
T sFTf e TATE AT
faqedr o &% WiE, 98 guar 99 9
AT F FIT CF & 7@ svagifes gfee
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T I A A AT Fi0G g7 &
TF J7qT g qg A=q< I4T a<g #1 & fora
ag wfgd Fiag et 7 AT wgwewy T
ST ¥ srgarfadi 7 91 N g g3 O 5 "
A Uy Arfgd ar ) (v {7 FrA A€
FEar i cavsa ag ifgg Sfes wgwan
TP ST F T sAFgfcw Inat ¥ wmw four
HR TAr gH S & qUAF T@T fF 39 T
& 17 ¥ gH SO F1 LT A4S 74T

ST e grga 7 faral &y fegwat &
qARA A T T4 § a8 IqA aga3F
g g | FfwT wars ag E fF ga fFw vy
q A7 ATy FFAFGTAEATE
S CHIX §W FIFIR A FT AYAIT AT
# qu fear § Sa% faar g gq =g
FHY BT TG FAT ANTAE] FHATS |

Five Year

Mr. DEPUTY CHAIRMAN : The
hon. Member may resume his speech
.at 2-30,

The Council then adjourned
till half past two of the clock.

The Council reassembled at half
past two of the clock, MR. DEgpUTY
CHAIRMAN in the Chair.

DR. W. S. BARLINGAY:

Mo gAY Yqo aTfaw :  sreqed
AT, § g T Wr A fF Ahg< G
gT 7 39 27 7 frFwdl F a q o 19
gt T F1 &, 92 99 F & qFAT[ &, AT
IgF foq A 79 F Froragrpfa g ) sfer
FIF AL AR A A& TS § I AL &
fr forad WY 3@ gart ama §, o A
FrFI A AR s vy afcfeafadi 7 g o
fra axg & Ao #31 Tor Amegw A
g ¥g1 fF ag A == &, fadora &, 78
s frfiaa A 81 ot ag ware ISAT
& & s ag usg fadyaa g ar Al § 1
F FHRAT § TR A g FAY AT
A1 b g I & aed A g X
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% 9z 5z # fr forw fopem 1 oo, e Fime
F1 frdtsa gud awvaT &, SEHr gw 3w
gUAY § uT AGH ) W AV T ¥ I qAH
Fgm Fr w3 & ug Frara wsgra g an, 7
Y fR7 oY ATy aXF1T A qY FAETE, FH
FFXFHAT T AT IAATE | QY AT BT
SZT % T CHTA BT 31F GHAA § g1 A%
AT FT TG FT GFA & AT 98 AT
BT T HIA QY ATAT § | G AT ITY TG
AET AT AT AS Er Iqq GgAM AR | FwA
4Z AT BT qATET TAE IAF AT H AT
7z I 2z aF9 & 5 =g faexe &
qUS § AT FERT W FT AT A0fgd
AL T CFF T AL A AT AL TLF W
43 ¢ a8 98 Fgq & % 9gr aF ad g 7H
fAqrea gr @ &a aF feT AT g 1
g7 F4T | W 3T uF AIF 1 FAS
aagifarar Frgfee ¥ @I E 1 qF &
FFT AW aF A1 gAR gL Wiqwedr §
99T o1 g AT AT EY @R
sqggricmar argfse & @ g Y gw Fwr
M & F O §F I FEfe quI
qrrfoez WY g

gart Feafaee Wi S sraF F1 wdEy
FTEHEE AT § AT AR AR A ET=q
& fr ga a9 F ZAad TG §, ag ToT a1
Ay & 1 9 gAR afeEr 4TS FES
g 59 3w 7 arfere sndT o owr
afgd @ ¥ g @ away § g
T #1715 04T 17 Fgd & 5 g7 ag 9
AR R, v arafoenstzw
IqA A AT ATAT ! qET I g
v ard Fg1 X g ag W T e
¥ g I ag AN @AW A
WA E N 5 w1 AR WS
Faer F9< A FTAASET 77 & 7 72 frwr
TRIM AT afgd 1 T T wy At

%Y AW NT A X FrT LI Ffe
g g amfez § i
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¥ 7 IFCHAE F AL q I AL AT

g faae & ag T S F A TEA)
F(garg | | ug AHAT A@1 A § K AL
AT et w12 o fadTsd a aF sl 987
TATS aFAT S, 98 W AEFT AR A
FEAAAET W A, 99 G {6 98 4@ WT
FTA T HIE €2 T @AT & | g ST UE 3§
fF 4 o & 59 4 w0 ATH 41 A
FeBT AATN(T @A VTS BN GHAT § 6 390
WA AT FE IS I IQTTTIEHIF &1 IH,
% 78 937 ST g o AT AT AT T
At Fr e g1 AN | WA H HE A
& REANC | AT HT T g Al IHET
wer qvg ug g1T Afed fF « ai F a6
T W F HIGHT I(TT HAT, ITY 3H
FT SATT FT ZIFT AT g1 LT AT AGT |
gH B0 &1 4 g% I swAq Jqrigg
ST ey AT § 9 37 1 AT Al 4R A
FA AT aFHTE | g avw I A
BIFATET 1 TATTHT S AT T g & forg
Y afga F9 FETE 98 48 § (F 39 a7
F1 foerr ogfa #1 feg gL & (S
qfcafaa fegr ottd | 387 ©F S AT H
gy 37 T AAATE |

#g fe ulgd s qar g 5 agr
q< TCT F FAT FF FT 1T 93T AV |
g A% HA EWIM E IEH JIL A
dred g At wewt 37 ST 7 Fg morFAl
faaraa: V1 SEE IO H gRR AEATY
wrzAq fafreex «t @ it 7w @
“fradfaa om0 gy ferata,
gfg 1w g ussfe )’ & gAmar g
f& zaer 3 ST ag g =rfgd g
qaad faerd fom asft ggg waq " &t
THET AYATE A {0 OF AT weg T HAT
£ AZ | FT GFATE | Ifepw 9 g Svar

[ COUNCIL }
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" g BF 0T oF 397 st & 67 o s ey
97 9z @9 [y s g 1 sgorEal faa
T AR A E| wgH A G F
TR § |

¥ 73 N5 zaled g v@rg & qeu
FIF AT AR TF AT 7 2@ § ag faat
Faed g Fsr ¥ aR § AT 39
feais & aar gaew frui € 7 W@ ug
@ & W Fgm 9sar 2 v w fAgiaa
® ol ST T | 93 I g IEH 4§ HAH
giar g i farear & aX & 91 5@ g wifgd
9T qE FFA AGIS | TH qEE H qA 07
G FEAT , UL I GAY FH & AT A
STTTHT SATT T LT B0

TS AT W qF 39 faww F v @
ag a8 ¢ % 3 &3 ¥ foaey forai faady
wsfeat &, &7 ¥ a5 3a% fey faem Ay
sz afvad gWr Sfed | o wwEmar
g v %o fat afes ag #Aaer gak amd
A AAAT FEHT AT T @r oA |
T AT IV AT FT ERT AL & TR R
TH faog & ar 7 Fv Fgr 41 Wit F
99 379 WG AEN &1 | SfaA He qg e
Faw ot ol 99 & FgA 9T agt
T AT B F AWA G @, Tq@F
qfgs T AU gRAT AT WA WrE . W
W F A 13 {51 TF T BT g
T AT AR A F A Fr AT 1w
gy R ferai & fou faar sfaag
F T IV T 9T A TA a8 A9 fou
| geE S zwEr afkmw ag @er
& s fexar fafaam &1 svat At ag s
& A FsBRAl &1 W e F ary
Tz sd Mt iR s a@ I 3w & #g
A sfafa afr @wmy

e
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a1 St AR wEdr ot fow & | it §9riaT (water supply & sani

TR § Nwa e st 7 o & a0 9T
fax frar ag ag & 5 gudh faeamr &=

|

|

tation) F  fod w431 wraeaEr
fFALE ) F =T AAE FrowAE &

g =i | gW ARl 9T AL U AR | & faars ad g, 77 Wt gard wer ¥ fay

afeds IFaT v qifags oqded (1T

l
|

AGT WEed I AG g | gArd faaer o

3 fren & GO FWsT A SAMEN | dare £ 0 2, ot A 70> S &

g 1 |8 @ & g FgAr 73 & [F Ay
99 ad AF 3% TAl AT 954 g |
“gedre 3 @ 9@ (education is
one piece) I T HIATF TAFAA

|
|

e

STEAFr SFAA a7 AfqE GaFE 41T }

Iy fe & QAT 2158 T AT [Fa1 ST
gARIF AN FUFgNAZE fF 3
3 | daw uF & faer wgfy g =fea !
T foget gt faar ggfa g ag oes
Y Wog AT gU SAY Tfed | 3@ AT |
faar wefa 3 9 s=8t &t &FAT € AT
Faw afqady faen agla afaw fer wefa
g, 4faw us@ma (basic education)
g gmaras i e agfigw T fou
I ALY &1 AFd) & |

a0 a S qF AT & 98 €5d
faerr, @rem ardarR a1 wifan
FaT A gTH AR A AT A FIJE T
# quiqar Fgwa g | cwifan wArga q
qTT 3. GUTE SCHAZ FRIE |

‘ All progress in public health depends
ultimately on the willing assent and co-opera-
tion of the people and their active participa-
tion in measures intended for individual and
community health protection. Considering
how much illness is the result of ignorance of
simple hygienic laws or indifference to their
application in practice, no single measure is
productive of greater returns in proportion to
outlay than health education®.

# @ qUed wgEE AT gEE
g ¥ At @Y ygEr  (priority) 1
FATS § IAF AR § AT FHEA 7 o

ST U 1 qrar e fErg ) 9
TR I 7 TR < & i@ a1 o w

AT WA &) I i FWE qRey geerd

I T AFAQI G 1 IqH AR qH 59
FEUAZ 4 | T FgH &1 9999 98 &
f% < = & savat wae Fv Avd & ag faer
& ST 279 ugFAT £ | 9L BN deq
UFFTA & AL A AT A S v gATr
AR A E A AT A AT gew
A | gafed Al & a F qF araEs
ATIHT AT ATHT FATE T q1T F7 AT
ff o gea uSFEA F1 0eEr Swg §
IWF G AATe Ig q°7 v g fF dew
TR | FI € A a7 Anfed sad
IR A ATIFT VST AT /G M |

T gFY W UR 93 39 ¥ HE
g T go7 OS3T & ey § gHik agl
ST QAT quT ey & IaFT Hq7AT AT0EA |
¥ A FgH A4 goar wfzd &6
T AW R/ AT aF T FT A0 gepfa
W g1 IS ArF &Y a1 # I Ay
¥ agEdr F AR AW I F qrad |9
FEATATATE | coTia FHvaa 1 fong
g faun dxpWadiagrmard ag
m@@ﬂ%é‘ﬁﬁgmiméﬂr‘f@
T WY qa g wigg oF 6T s Y
FEIANT A E | | g A HFAT ATAT
f& &1 5 qUAT 49 & g FIdT
AT Migr N A gy |9
TE | S § g AT F wawy FEAr
T E 7 Tw 2@ A agAT FIHY GO
AT TH 1T FTATIRT TGAT A0 |
Frgafed TS oF qEr e g frw W
A AT AE 9% § | 39 grea |/
# orq § 78 fr¥gm s g g e

’
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W AP 4 @9 |, .4y FUS
@7 T g | I @if=g & g+
R ¥ ygEe F foq o frawar g ?
# ore & fdem s ARAT § fF w9 &%
ATT 59 F T A SATET &qTF AGH W A TF
I TN ARG AE FTAFAT 5 | W AR
g+ {1 A RS @ Aear g o3|
LA ATHY ¢ a¥ & SY @9 g9 aTor
& ag a@T I QI ST frrr g ST |
are & fou faaar dqr @+ g1 ST |
SaHT ¥aw  qaf fger amEw ¥ fou
@ g1 AT 2 UK ATYAR T IALT (hal
vl ag F1E AT ST gFaAT § |

wifea & 7 o9 & 7g FEAT ATRAT §
fiF 9 a9 AgAT FT AfaeT gAIR STeed
F Al A WA IF I T AGT FC
g3 | Uenfas ¥ AU R aw ¥
T A\ R IEET A AHE 1 WAL
a0 T & 7g fae € fF 99 o smas
FT wfasy S F g A @I 4T {5
AT GIHAL A & q9 qF TG TqHT TG
T S qTgAR ¥ AT SR A
it gfer fa@ns asdt & 98 & ey wgl
Amar gafed 1 aERy g &
e ¥ feq 3 s ferddz aer wg
T 3w for wF amw fewdt fafrey

@?ﬂ?ﬂﬁgﬁl

g T AR ATTF AAA FAT
g ag Sfvadt ¥ fawg & =+t &
ATz E FIEGAr AT AT
w Asdagriifrmamd afwm-
it & FTHr Ifa A § AT 39y wAqy
F OFTH SV GATE | o9 ¥ fadga
s AR § 5 el wfew §
fear & s ¥ N foeddga (recom-
mendations. ) - & § @ 37 &9

[ COUNCIL {

Plan

F U fFaT A A 39 Iq F FCYF
ST WL ITFHT &Y AT |

Afeqm AT AT AR ATH FgAN & A
78 & for ot wdtaq 4 soA RAE F
fow s@7 ufear  (urban area)
F A A saraT A faard ) g wreA
AT & & ¥ feid 7 ¥ 5741 758¢
IS I FOATH 93 AT TR A
ag femmar war § fF saq featadw &
$9.% FT F37AT &1 A1 § AT ®¢5 vfear
(rural area) #r featgdrs (dis-
pensaries) & Fa» Qo.} F AN FFTAT
g1 wF a & fraa w7 g R ag s
T TR ATEA AT § | TT A’ AT
ga & faear & @v qarw GFardl Wi
gl F FR G e § Far 5 gy
NEIT T ATgT A HFTE 1 T 77 704
zafed a7 w31 § % 37% Wramw § ARy
qEAAT WA ZA L R 7 07 R 3
FX HTTH Tg FASTAT A1ZAT & % 78
FAANTNEAZNF AT NI A
STTH STAAT FEAT T g7 T 08T § 34727
ST & ufar FY aIE A7 Tfegq 75t
f s fgrgeATT TgaT € 1
[For English translation, see Appendix
111, Anne<ure No. 82.}
suri H. C. MATHUR (Rajas-
than): Mr. Deputy Chairman, what-
ever my feelings and they are very
strong and whatever my differences
and they are very fundamental, against
certain features of this Plan, still I
would like to express my deep gra-
titude for the labour that has been
poured in the preparation of this
Plan —I have said labour and not
thought—and to thank the members
of the Planning Commission and all
those who have contributed to it and
the staff and officers who have worked

so hard to make it possible for the
Govemnment to place this Plan before

us. .

2188 .
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Now, coming to the amendm=nt I
have tabled, I consider that amend-
ment to be of very fundameatal im-
portance, viz., the neglect of the de-
velopment of the under-dev:lop=d
and less-advanced areas which are part
and parcel of the Republic. Whatis
the policy, what is the principla—
I am not asking about a particular
amount to be given to a ‘A7, ‘B’ or
¢ C’ States—in allotting funds for the
development of the under-developed
areas ? I definitely thought, Sir,
that these areas would receive the first
consideration of the Government. As
a matter of fact, only the other day
the President of India, while sp=aking
at Gandhidham, just in a few words
gave expression to the policy relating
to the less-advanced areas. The
President said :

““If political independence is to have a real

caning, it must be translated into econom-c
terms. There has to come about a general
levelling up of economically less-advanced
parts of the country”.

If T had followed him correctly, the
Prime Minister also while enunciating
policy, said the same thing. Now,
the big question is, ““ Have you fol-
lowed this principle and policy in
drawing up this Plan ?” 1 venture
to submit that if this Plan is any-
thing, it is a complete negation of this
policy and principle enunciated by the
President and the Prime Minister.
Sir, this is not a matter of argument.
Here are facts and figures which cannot
‘be disputed. If you just look at the
provisions made for the various
States, you will find that among the
Part A States, Orissa which is sup-
posed to be the least developed, has
got the least. Bombay which is the
most advanced gets the most. 1do not
say that the total amount is more.
I would not expose myself to criticism

[ 17 DEC. 1952 ] Plan 2190
| and Bombay get the most per indivi-
dual. Now, Sir, coming to the

. Part B States, the state of affairs is
still worse. Hyderabad gets Rs. 22
per individual ; Madhya Bharat gets
Rs. 28 ; Mysore gets Rs, 40 3
P.E.P.S.U. gats Rs. 23-8-0 ; Rijasthan
gets Rs. 11 ; Saurashtra gets Rs. 49
and Travancore-Cochin gets Rs. 30.
The first is Mysore and the second is
Travancore-Cochin. Of course, from
the other end, Rajasthan gets Rs. 11,
the lowest that has been given. This
is all per individual. Rajasthan, that

unfortunate part of the country, which
has got vast areas to be developed, gets
Rs. 1310 per sq. mile, while the
maximum in any Part B State is Rs.
30,000 per sq. mile in the case of
Travancore-Cochin.

SuriC. G. K. REDDY ¢

Surt H. C. MATHUR : Mysore
gets Rs. 12,000 per sqg. mile.

Mysore ?

I do not want to argue very much
on this point. This is the provision
which has been made for the various
States. But the major part of the out-
lay comss from the Centre. If you
will just examine how this outlay from
the Centre goss to the various States,
you will find that the picture gets
darker and more dismal andit gets so
dark that there is no light visible so
far as Rajasthan is concerned. Sir,
when the State was integrated, an
agreement was signed between the
Rajpramukh of Rajasthan and the
President of India. A  particular
stipulation was made in that agreement,
which was signed in r1950. I will
just read it : :
€ and particularly in relation to its
development in different directions having
regard to the fact that the State is backward
in several respects as compared with Part A
States. The Government of India will under-

on that account. You take it on a p2r
capita basis or per sq. mile basis.
You will find that among the Part A
‘States Orissagets Rs. 12 per individual ;
Assam gets Rs. 19; Bihar gets Rs. 14 ;
Bombay gets Rs. 41 ; Madhya Pradesh
gets Rs. 20 ; Madras gets Rs. 25 ;
PunjabgetsRs. 16 3 U.P. g=ts Rs. 153
West Bangal gats Rs. 28.  West Bz2ngal

take a systematic enquiry into this problem
with a view to rendering financial and technical
assistance at the earliest opportunity. It will
notbzeadugh if as a result of Federal financial
integration the State is treated in the matter
of grants and other forms of assistance in
exactly the same way as Part A States”.

1t was stipulated, it was considered
expedient, that a  special enquiry.
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a systematic ¢rquiry, should be in-
stituted immeaiately to give financial
assistance to this State. Moie than
two years have elapsed and an enquiry
has net been instituted.
sincerity with which thc Government
of India wants to fulfil its obligations ?
Isthisthe treatmentwhich can enthuse
the people ? You are acking for the
co-opcration of the people. You are
asking them to go ahecad and give you
all the assistance. Is this the way In
which you ask for it ?

I submit that there has been such a
cry and the Government has been

so anxious about fulfilling their obli-

gations to the Princes regarding their
privy purses but hew are you imple-
menting here your own obligations to
the people and the country ?

Sir, the policy and the prirciples as
cnunciated aim at levelling up while

the drawn up programme in this |

Plan will bring it down, and here are
the facts which cannot be disputed.
I skeuld certainly like to know if the
policy of the Government is scmething
different from what 1 have gathered
from the Prime Minister and from

the President’s statement which I have

just quoted to you. I have not got
the time now to analyse the provisions
made under the different heads, other-
wise I will carry conviction with this
House that there is nothing in it which
can, enthuse the people.
surprised to know that what you have
provided for education to be imple-

mented in five years was granted, as

a matter of fact, it was sanctioned and
implemented during one year in one
part of Rajasthan ?» What we did in
one year on education is now given, to
cover five years 7 How is that going to
enthuse .the people ?

anything at all. We are getting
absolutely nothing. We are not think-
ing in terms of expending but we are
only worried about deterioration which
has started and whether we will be
able to arrest the deterioration. The
amenities which the people were
- already enjoying are being withdrawn.

| COUNCIL ]

Is this the -

Will you be .

Going to the !
medical field I don’t think there is !

Plan 2192

The Gandhi Hospital in Jodhpur
which is supposed to be one of the
finest in Northern India is being
started for medicine and the instruments
. are not being replaced and thousands
- of people who tock advantage of the
- Indigenous systems because the Vaidyas
were being given subsidy from the
State—they are finding themselves in
difficulties beczuse this subsidy is
under suspension. Going to  the
roads, and devclepment of the means
of communication, about which our
administraiion is fecling  genuine
difficulties I will say that owing to the
political set up of this area which was
divided into sceres of States, there
could not have bcen any centralised
plan regarding the devclcpment
of roads. So it was naturally
expected that when the whole State
| 1s mntegrated and when the administra-
tion is faced with all sorts of difficulties,
Ithey will do somcthing really very
\

substantial in the plan about it.
Here T will tell you what the Road
Devclopment Adviser of the Govern-
t ment has said. He himself felt that the
. development of roads in the newly
. integrated  State of Rajasthan is one
- of the highest importance and urgency.
! It has failed velry preminently in the
over-all plan of develcpment and 9
crores of rupees which was the least
they demanded, even thatisnot granted..
I think I should not accuse the Go-
| vernment for not giving for the roads.
We can do without the roads but what
about dripking water to the people?
' The imbecile Government of Rajasthan
- asked for a few crores to provide
water to human  beings—not for
cattle......

SHRI C. G. K. REDDY : To pro-
‘L vide for the Paniwala Maharaj.

Surr H. C. MATHUR : IfI were

' tocome tothat, I will tell you much.
| Because the Paniwala Maharaj was

| living in the same house in which my

] E;other lives and I know more about
im,

MR. DEPUTY CHAIRMAN : Please
speak on the Plan and not about the
Paniwala Maharaj,
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Sur1 H. C. MATHUR : Paniwala
Maharaj is part and parcel of the Plan.
He was responsible for the scheme for
underground watcr. The Rajasthan
Government wrote half a  dozen

D.0Os. to the Central Government to | r¢presenting

[ 17 DEC. 1952 ]
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Mr. DEPUTY CHAIRMAN : 3

| minutes more,
SuHrl H. C. MATHUR : I am

the under-developed

relieve it of the Paniwala Maharaj | areas.

and still the Pzniwala Maharaj conti-
nued. Well, I was myself pariicularly
associated. As a matter of fact I
know when I was there in Jodhpur

Government—I was working as the |

Chief Secretary  there—this very
Scheme was spensorcd  theie end I
had turned it down as a scandal. This
Samadri scheme about which the Prime

|
|

Minister made reference twice in this |

speech as if he had discovered in
Rajasthan a great source of water
which will solve the fcod problem
not only of Rajasthan but of the whole
of India—hc made a rcference to it
while delivering a speech in at Kanpur.
Do you know what that scheme has
ended into ? They have not been
able 1o water even 1co acres of land.
The Minister for the Central Govern-
ment Shri Jairamdas Daulatrem who
was then looking after the Food port-
folio

Mr. DEPUTY CHAIRMAN :
What the Paniwala Mabharaj did is not
relevant. What the Plen dies or
does not—on that you can speak.

Sur1 H. C. MATHUR : It arises
because this is how we are solving the
water problem. Well, I would not
digress. What I submit is as I looked
into the various items provided in the
Plan, it only created a deep sense of
frustration. I don’t find anything
which I can tell the people. Already
they feel that a gradual deterioration
is there in the State and there is abso-
lutely nothing to enthuse them in the
Plan. 9 crores of rupees have been
provided and they think the Rajasthan
Government will be able to contribute
something. To a State which is not
even able to pay their Government
servants their salaries in due time—

|

Mr. DEPUTY CHAIRMAN :

3
minytes more.
Surl H. C. MATHUR It is

rot a question of asking for more for
a particular State. I again want to
stress and repeat.  If we have not got
enocugh money, let us cut down our
whele plen—I1 don’t mind it.  If you
cannot find the morcy, you can curtail
the whole plan but the question is
of equitable distribution. How are
you going to treat the under-develop-
ed arcas, that is the point. If we are
going to cut the plan to 100 crores, let
it be so but you cannot just do violence
to what you yourself enunciate and I
dor’t understand how we are going to
patch the resourccs of the State. How
are you going to raise all this money ?

It appears to me to be nothing
but a patchwork and that is not
going to materialize. Atleast I

know that fcr most of the States,.
as pointed out by the hon. Mr. Kunzru,
it 1s impossible to find any part of the
money. The Prime Minister has
statcd that heis prepared to change
the Constitution. He has definitely
stated in the Low=r House that he is
prepared to apply some gen'le pressure
and persuasion. Sardar Patel did
not apply gentle pressure, he only used
persuasion and got all the States.
Am I to understand that we have
become so bankrupt now that even by
persuation, not even by applying
gentle pressure we cannot get all the
money ? Ifyou tackle only 50 persons
in the whole of India, the 50 indus--
trialists and ex-M:tlkargjai—1 don’t
want to liquidate them, I am not.
suggesting that, let them have their
luxuries and their luxurious living
burt they have idle jewellary and gold

they are worried even about that and they| which 1f taken into consideration and

are overdrafting—whereis the money ! if they could be persuaded as
coming from I donot underst and. lenvisagejd, as I quoted from

is
the.
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[Shri H. C. Mathur] IR FTAT AT | AT FARA A §H

"Prime-Minister—if agentle pressureis afgdt  Frfaor £ fea
applied,—I think you can _get more - EFFHT 3 il . g
-money than you want for the implemen- | ¥ 31 § % ¥q daadia AT 7 I/

tation of the whole Plan. fowT & 15 Y FreTAT =
Dr, RAGHU VIRA(Madhya Pradesh)
Mo TYHIT (WET TI): H7E AL, 3T JIFAT T A FIA & (a4 73 ardi

T SR A ® at A I | ) yramma vy | 99 # ¥ O X
g F7A # ol qg SO T AT o frer w7 frag & 0 S A
¢ fomer s g frals O A ffug qmar st o a g S AT AT
ﬁmémﬁﬁmﬂgﬁaﬁﬁﬁaﬁ ¥ fam &1 gr & WW wEaw
.g‘rﬂﬁﬁluawﬁm%ﬂfww%fw a3 ag st w1 oaw )
FaTE T & ﬂtm&qqﬁa\:ﬁ;{m 79 g7 & fog g # fafad ageat f
g o qu 7@ F IR | oy oy s ot @ afx g 9@
&, T AR THR AT G AEY f73 v gAry aAar

T AT § Fa9 OF  HUTONE | F 6T g 6 q&y qmaw a9 1 ;A
AT g oy H§ AR AT AT IR qW F faam gAw g W @
FEMAT AR AR ST IR N ad & | | AR gt § 1 g afdfeafaat o€ fasm
g e ATH AAE AT A A A | A AR T ewd A g AW
I AW A AT qE & fag g@ AT | @ e § W g 1 oW gErd
Faad @ § A 9 qg@g AR | T Fr et ot anat F e, B
@ frd M A awE qqr g | Sl | FE O # e wwr &1 o dar g
g Ffomedl & g9 gU W 39 Ao Ay | & FO9 A aW F gfg fFoIen
g wEr & W) qE s & fF afz g q g0, 3T Ay & fag gue aafar
gy AT FT QT qE  TAR g | WACO€R] # AR IS ST & |
g1, 9 W FT LY AW g0 q@ W I | o S Ay At v gl FearAl
qge H1 FIAT WA A ST J1fed or F 919 gATe famaa o
TEL STAA | AT FICOT qg ¢ T o
& AT AINT & qg I gl A|AT a0
aF W I qIGT FT T QT F7GT JF
TG agAT a9 |

I | SCUIET I 1 FQATE a9 IGHT
g AT qEAl § o SoeT ¥
2 frg SO aa 1 AR afg
& SOn gEE fAEawr F3F A "
gRiY | T@ d@u F 39 A P o TF HIX qY g I A s faaw W
gromadd g Afma A afeg | R W QE AR I AR @
A | FE AfE F FRO gEwT wifusw | T AT R A GGT @ | AT AT
“FATET FT WAWHG U | 36 fayg | O AF AL AF0 I qF 9 I ¥ WS
F AT N SUE AGT G | T wp | FTOATAT TG AGEOET | qEEHS)
o gt g frew i am M afy aq | ® fod SO0 T g AT AT A& €0
feg arg #1 fvadl wEmwar g6fY, | 9 @WY FET STaw @ fF gRTE W F /o
Y A RAWHATHT 51 3&0 §C g4 fFamT | ¥o-Xo qIA Wil AR gu safey § wiw
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IR ¥ Q1 A v O & AAASA F 7Y
AETE | T ST AW & IA g WX

TE & FF Wl WO F AT W A
qEA | WT Yo AT HIS JAMA ATAL
FT Jg #aeq Ay ¢ fw dw Y wmar |
wifgem wqfg #1 WX 79d S A |
7 919 3% & fF meawal &1 wAs &
w1 g T1fed | feeg § W AT |rgar
g fF siust wer & &7 S SRt 4G
grar Infed ffeg 9 W, SEa AT W
T ATHT FT WY ST T AT AT 1
foed g gfee wgfam 7 g9 W19 )
9 AEF T wEAqHI FT A fagran
g8 | AFT AV TEA JUATY AAAT FT £
ga a@ar g o faem & w97 q@ast A
TR AT T ST T 4 g S
# ZIF FT WA FT GFqF S AT
afgd | I&F g 9w wiysiw
gAg FESE B oW | 38 T8 fR
faeslt 1 9 Fr Tt aqen F 3Tw
S 7w fFar S0 T owERar W
FAFT F1 3T T FT HE@FAT 2, 397
HWFA A AT FT TMEA-TA & IEHT
of T FF A7 a9 AEEFAT § | qg
ATTAT FHRT T F19 § )

qg AT AW FTE | T AR A
faerr 7 =< faenfuat 1 aggeq saEq
ase 7 fwar s =rfeg | AT &
e wiws fjar wem o o=nfew ek
faanfaai & fawe afs@ SO &1
Zq AWAT &1 Y FUf A 97 g9 & fag
20 AT £ FEREF AT, SHRA A
STIAFAT g [T, AH{ FT HATEZAFAT g0,
G FT MITWFAT EFT T FT TFRE F
FATA FT WEIAFAT T | FATY
fagafaa=a M g @a fFad
£ | WAl A #F ITAT AV QO FE
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F fad gaey avr 1 fow g Sas
T ghT & I 78 T I§F I9H F
fag SR faerrerg s 5 agi 9X 99
ITH FH 7@ ® [od g0 qq1< &1 G5
TR L T & HdSA] T TET T
A ggmaar & g4, AT IR I4 a8 T
el ®Y ot awTAT | wE HAT A
¥ a9 99 g 1 gare faaradt v faear
STy WY qurer afafad gy s =tea o
AT gH T @4 § (% OF dlo THo Hlo-
g A7 gan gaw w9 fqarag & frwadr
g d7 9% 99 q997 9eAT & ) FEY
AAATIG qaF & I | FH AOOKYT
F gH I ¥ TESAT AV WX awed
fararr el &1 w9 fAR ¥ ST

UL

I WG WY g qremTars
q T 7 weafud agae AN A5 FR
g\ w9 F foget e SAAY & war v
TR THAT 1 qEATEHT A FT 7IGL
AT | 6F meme § w3 AT AT
TSI ® fgedy W9 #7951 e
F wemy "ged A ISR faan fF g
SHAT Y forsr T, FHAT AT @ A
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grafas  gfame @ 41 fRg 9%
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[Dr. Raghu Vira.]
TFR ¥ @ TgET | HT qF S0
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g

[For English translation, see Appen-

dix III, Annexure No. 83.]

Surt KISHEN CHAND (Hy-
derabad) : Mr. Deputy Chairman, the
Prime Minister in presenting the Plan
has in a very elcquent speech said that
we must consider the broad principles
of the Plan and its objective and not
be led by this or the minor or major
detail and find fault with it, or approve
it. It is stated in the Plan that its
central objective is to raise the standard
of living of the people and to open out
to them opportunities for a richer and
more varied life. We have to examine
the full meaning of the objective and
see whether the Plan fulfils it by
increasing the per capita income of

the rural and backward population to ,

a decent minimum. The Plan states
that rthe total national income will
increase to Rs. 10,000 crores from
Rs. 9,000 crores, that is to say, by 11
per cent. During this period the
population will increase by neatly 6
per cent. So the net per capita income
may increase by 44 per cent.
Rs. 255to Rs 267. Thus all this plann-
ing which hasenailed two years labour
of our best brains has resulted in a plan
which increases per capita income by
Rs. 12 per year, or one rupee per month.
Is this the great achievement of the
Government which  deserves  our
approval and commendation ? The

Plan expects food-sufficiency by 1956, | penditure for the next five years.
Mr. Sunda- | Plan wants to overawe the lay reader

on a 14 oz. ration basis.
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Plan 2204
} rayya has explained that many ele-
ments in a balanced diet, like fat and
| proteins supplied by oils and pulses
will continue to be deficient. Thus
lfor supply of this unbalanced diet
i there will be big river valley projects:
' which will be shown to foreign vi-
| sitors who will patronisingly congra—
| tulate our Government for  their-
| marvellous achievements. There are
L at present §5 community projects
f which are serving as expensive centres
' of propaganda and costing a lot of
money without doing any good to the
rural population or helping in raising’
its standard of living. Social services
will cost nearly Rs. 340 crores and
will result in increasing schools and
hospitals in urban areas which will
swallow the largest part of this moneyx
while the rural areas may get a large
number of poorly paid one-teacher
schools and some Ayurvedic or allo-
pathic dispensaries under poorly paid
compounders.

As regards the industrialisation of”

. the country, the Plan proposes to

spend the large amount of Rs. 173
crores of which Rs. 94 crores will go-
to the public sector and Rs. 79 crores
to the private sector ; the rest of the
financing of private sector being done
by industry iself. And for financing
this Plan, we expect aid and loans from:
foreign countries tothe tune of Rs. 300
crores, besides Rs. 200 crores already
arranged for, and further forcign
capital in the shape of investments
in the industries in private sector ;
and completed by deficit financing
to the tune of Rs. 300 crores. These
loans and additional foreign invest—
ment together with those at present
made will mean a payment of nearly
Rs. 8o crores per annum for interest and
profits to be repatriated and will carry

a Capiral liability of nearly Rs. 1,000
’ crores which has to be paid some

day. I am afraid that this Plan does

not deserve to be called a plan as it
t fails in its principal objective of rais-

ing the standard of living of the entire

peorle of this country ; at best it may

be considered as a statement of ex-
The
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by its voluminous details of facts and
ﬁgqres and the critics are silenced by
asking them to be realists,

A practical plan can be drawn up
which will raise the per capira income
of the nation from Rs. 255 to Rs. 400
with the additional advantage that
per capita income of ru-al population
which stands at present at Rs. 180
may reach the figure of Rs. 360 that
is to say, exactlv double the present
value. Sir, I do not wish to place
another plan before this House in the
short time at my disposal ; I want to
consider only the three main items
suggested by me in my amendment.
If the House agrees with these basic
ideas, the Planning Commission can
surely draft 1 1 tailed plan on that ba-
sis. But before we think of any plan,
som: fundamental facts have to be re-
membered. The National Income Com-
mittee has cstimated that the total
agricultural income is Rs. 4,150 crores,
and ifwe ecstimate the additional inco-
me from rural population engaged i
mining, faciory labour and small cottag.
industries, at another 350 crores, the
total incoms of the rural populatio::
of 25 crors comes to Rs. 4,500 crores,
i.e. Rs. 180 per head per year. Even
this income is an average with very
large variations ranging from Rs. 100
to Rs. 500 and over. A plan to be

successful and to attain its objective |

must raise this per capita income to
Rs. 360 with a variation limit ranging
between Rs. 300 and Rs. 450. Tne
agricultural produce from our land has
to bz increased and better distributed,
but the Plan under discussion has
only suggested big irrigation and com-
munity projects for it. No attemp:
has been made for the full employment
of the rural popularion, except pious
hopes for a few cottage and small
scale industries. The Plan has shirked
the whole problem of raising the
standard of living of the rural popula-
tion. The abolition of zamindari is a
step in the right direction. There is
great land hunger among the peasant
who has never owned a bit. He wants
some land, be it one acre, two acres or
more, and thinks that if it is distri-

57 CSD
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buted to him, he will be able to solve
the problem of poverty. Acharya
Vi~oba Bhave is doing remarkable work
in this direction. The Communists
also want land distribution. Several
hon. Members who have already spoken
have stressed this point. The total

cultivable land area in our country is
30 crore acwes divided into § lakh
villages with a population nf 27 crore.
If we take avecrages,a village has a
population of 550 and cultivable area
of 600 acres. If five persons make a
family, the typical village will have 110
families and allowing 10 families as
engaged in services necessary for
agriculture, the remaining oo families
will claim this 600 acres to be divided
equally, giving 6 acres to cach, probably
split up in three pacts, to allow for
wet and dry land. If the plan had
sugg=sted cquitable distribution, it
would have been something, but the
ceiling of land holding is going to be
fixed at 30 to so acr:s. Thus among
these 100 families, about 20 families
will own an average of 15 acres each,
taking up 300 acres; another 50 families
will own § acres each, occupying 250
acrcs and the remaining 30 families

. will consist of Jandless workers or will

possess an acre or two.

If the average produce per acre
vyields about Rs. 135, the family owaing
5 acres can earn Rs. 675 giving a per
capita income of Rs. 135 per year.

e

This is due to the fact that yield per
acre in our country is the lowest in
the world. No amount of Tacaavi
loans for improved seeds and manure
can increase the production of peas-
ants owning 1 to § acres of land. He
must pass a large part of his time in
looking at the sky and praying for
timely rains. His resources are nil
and so he is ruined if the rains fail
him. Any Government aiming to
become a welfare State must guarantee
him full employment and minimum
wage for 8 hours’ work.

—

hete . p——
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*Sgrt KISHORI RAM (Bihar) :
Can the hon. Member, Sir, read out
his speech here ?}

Mr. DEPUTY CHAIRMAN : Order,
order,

Sur1 KISHEN CHAND : I want to
save the time of the House.

Instead of fumbling for statistics
here and there, I am reading them.

Mr, DEPUTY CHAIRMAN :
You can only refer to your notes but not
read the written speech.

Suri B. RATH : The precedent
has already been established. Yester-
day, hon. Members from the other side
made written speeches.

Mr. DEPUTY CHAIRMAN ;
There cannot be any wrong prece-
dent.

Surt KISHEN CHAND
Planning Commission should have
prepared a scheme that every able
bodied person in a village gets a mi-
nimum wage and also a share in the
management and profits arising out of
agricultural operation in the village.
Even a village is too small as a unit.
Hence, if five villages are worked
as one farm owned by the
villagers and directed by an elected
panchayat with technically qualified
staff under them, it may be possible
to considerably increase production.
The Planning Commission has recom-
mended co-operative farming to small
and medium holdings but my plan is
very different from it.

The

Any private owned farm of about 3,000
acres run on scientific lines will give a
minimum production of 10 lakhs
from agriculture and dairying alone.
There is no reaso: why a co-operative
farm run on business lines may not
give equally good results or even better
wsaits industries and housing
schemes are attached to it. Details of
production from farm and cottage indus
_tries will vary from place to place but

*English tramslation.
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all adult persons numbering nearly 1,600
will get full employment and be paid an
average wage of Rs. soo per year,
absorbing about Rs. 8 lakhs. The
remaining Rs. 2 lakhs will suffice for
paying bonus to workers, share of
profits to the owners of land and the
cost of running a school and a hospital
in that farm.

Pror. G. RANGA : Is there any
such colony anywhere now ?
Surt KISHEN CHAND : It will

be possible for a farm to provide elec-
tricity and filtered water by tap con-
nection to every house. In a popula-
tion of 2.750, the number of school
going children will be 4oo for whom
a full fledged school will be maintained
by the farm. A small hospital with
fully qualified Doctor will be attached
to it. The villagers will give their
land as their share in the co-operative
farm, but, cash money to the extent
of Rs. 1} lakhs will be necessary as
working capital. The Government
is estimating an expenditure of Rs,
360 crores in this Plan on agriculture
and Communi#y Projects and the
share of social services which will go
to the rural centres, will amount to
Rs. 240 crores, making a total of Rs.
600 crores Ifthis Rs. 600 crores
was distributed as cash  pay-
ment to these 1 lakh farts, each
will get Rs. 60,000. The farms may
also be permitted to accept another
Rs. 90,000 from the richer sections
of the village population and co-opera-
tive banks and the rural credit section
of the Reserve Bank of India. As the
total capital of each farm will be nearly
Rs. 10 lakhs, the cash subscribers will
not be able to have any dominating
voice in the management of the farms.
The hon. Members can  suggest
alternative methods of running these
farms, but, the basic idea of this
economy will be to make all farmers
as wage earners and owners. A wage
earner can be insured for sickness and
disability and even for old age pension
by paying a small premium from his
monthly income. He is free from all
worries about the vagaries of weather
and rain. Ih the initial stage there
may be some opposition from rural
population but, if the scheme is properly
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explained to the peasants and their
right of ownership is not taken away,
they will gladly accept it.

The majority of houses in a village
are mud huts covered with thatch
and it will be better to build model
villages in the centre of these farms
extending over 5 villages and covering
an area of about 8 square miles.
Each village family will get a pucca
5 rcom house. The 550 dwelling
houses together with accemmoda-
tion for schcol, hospital, administra-
tive offices, stores, gcdowns and shops
will require a big outlay, but, the farm
will be able to build it up out of its own
rasources in about 8 years, With 1,600
workers on the rolls, all extra labour
when not cccupied on farm operation
will build roads, dig wells and build
these houses, etc.

The Planning Commission  has
accepted that the food production has
not increased during the last four

" years in spite of all efforts of the Grow

More Food campaign. In view of
the fragmentation of land and the
very small holdings, often distributed
in two or three sections, increase in
food production is almost impossible.
Irrigation will give some increase,
but it will be nullified by further
fragmentation and the utter poverty
of the peasants with holdings of one
Or two acres.

The hon. the Prime Minister has
said that technological advances will
considerably change the structure
of our villages provided it can be
scientifically applied for which great
resources are needed and this is only
possible in very large farms.

(Time bell rings.)
I have taken only 10 minutes, Sir.

Mr. DEPUTY CHAIRMAN :
You have 3 minutes more.

Surt KISHEN CHAND : I
entitled to 20 minutes.

Mr. DEPUTY CHAIRMAN
You have taken already 17 minutes.

am
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Surt KISHEN CHAND The
Government, on the advice of experts
have invested a lot of money on heavy
tractors and bulldozers. In a country
where per capita land is only -8 acre,
any imitation of methods of farming
in countries where per capita land is 6
acres or over is very wrong. And now,
let us examine the question of big
projects which is an essential part of
this plan. It has been stated that
these projects will irrigate 16 million
acres of land. Now, all agricultural
experts have come to the conclusion
that as a source of irrigation, these big
multi-purpose projects are too costly
as compared to minor irrigation schemes,
tank irrigation and well irrigation.
Considering our meagre resources,
would it not have been much better
to have depended on minor schemes
instead of major ones. There is a
suspicion that the major schemes
have been introduced to make the
plan spectacular to foreign  obser-
vers. The hon. the Prime Minister
has stated that rapid industrialisation
of the country is essential for raising
the standard of living and yet- we
find that the Plan has provided only
Rs. 173 crores for it and, out of this,
Rs. 94 crores will go to the public
sector and Rs. 79 crores to the private
sector. The private sector will have to
primarily depend on its own resources
and to the investment of foreign en-
trepreneurs  and capitalists. There
is no clear indication of the objectives
of the Government regarding the na-
tionalisation of industries. I would
remind the hon, the Prime Minister......

(Time bell rings.)
Mr. DEPUTY CHAIRMAN

!

You pass on the rest to the hon.
Minister. He will thank you.

Sert KISHEN CHAND: .....that
during the last 25 years......c.cvvueennn.
»

Mr. DEPUTY CHAIRMAN
You are taking other’s time. Please

wind up.

Suri KISHEN CHAND : I want
2 minutes more, Sir,......... he has

fought for the nationalisation of key

~
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[Shri Kishen Cnand.]

and basic industries, and, now, when
an opportunity occurs, he feels shy
of it. The Plan should have indi-
cated which industries will be taken
up and how they will be nationalised.
A start has to be made and I would
suggest that if all banking concerns
and insurance companies are nationalis-
ed, it will not only give the right ori-

entation to our economy, but will
greatly help in the financing of the
Plan. The foreign companies and

investment are a great drain on the
resources of the country and they
should also be nationalised imme-
diately. I beg to move my amend-
ment.,

Dr. RADHA KUMUD MOOKER-
JI (Nominated) : Sir, at the outsct
I wisl, 1o express my hearty approval
and couvey my cougratulations to the
Planning Commission on having pro-
duced a moaumental rejori which is
completely scientific in its character
and comprehensive in its coatents.
I waut to go further and say taat
perhaps this report will rank for some
time to come as tie Bible of national
economic re:o1s.ruction so that all
those who have industrial projects to
promo:e cannot do better than to turn
to this report for necessary guidance
and for necessary facts and data.

At the same time I think, Sir, that
perhaps it is better fror me to offer
certain suggse.ions so that they may
be considered by the Commission in
their proper light, and I also wish to
suggest ce tain changes in emphasis
and priorities which are indicated in
the Plan itself.

My first point is this. Perhaps
the repo:t should have coatained a
preliminary account of the economic
background of India to which the Plan
must relate itself. In fact, to the ex-
tent to which the Plan relates itself
to the realities and facts of the econo-
mic situation, to that extent it will
succeed. Now, what is our economic
background ? The economic back-
ground is one of appalling poverty of
India, poverty for which the people

i
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of India alone are ultimately respoasi-
ble. Now, to understand the exient
of our poverty we have oaly to turn
to our Budget. Our Bulget shows
an annual revenue of Rs. 400 crores
roughly speaking. And against that
you have to coasider certain figures
of revenue for ozher countries like the
United Kingdom. Tne Uaited King-
dom has a revenue of Rs. 500 crores
per mhath, although the Uaited Kiag-
dom is oaly about a twelfth of the phy-
sical extent of India, and in popula-
tioa about a sixth. And as regards the
United States, the revenue ruas into
astronomical figures ; but I have made
a calculation and found that the revenue
of the United States Federal Govern-
ment is Rs. 400 crores per day.  Against
this bickground of colossal poverty,
which is even now growiag you have
to frame a plan very, very cautious-
ly indced. The only source of in-
creased revenue by which we can mke
our country richer is produciion. Un-
less there is an increase of produciion
the inadequacy, the utter inadequacy
of our natioaal revenue will coatinue,
and perhaps may get worse.

Take, for instance, agriculture.
Undivided India was the land of
seven lakh villages, as agiast oaly
40 towns. India was built up through
the ages as a rural and no: as an urban
civilization, and therefire, the natioa
in India still lives in the village and in
the cottage. It is, therefore, with very
great accuracy that the Planning Cym-
mission has given top priosity to the
needs of agriculture. But how to
improve agrculture and the coadi-
tions in which it is pursued in this
country ? Agriculture is coasigned
to the keeping of undersized, un-
ecgaomic holdings to which reference
has been made by previous speakers.
Now there is the growih of population
and there is no: enough land to go
round. I happened to serve oa an
simportant  agricultural commission
kaown as the Flood Commission,
which went into the fizures of agri-
cultural coaditions. We found out
that even then the average quota per
head of an agriculturist would be
less than oae acre. Now, what im-
provomen: can you expect to achieve
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in the field of agriculure on the basis
of these numerous uneconomic hold-
ings which are liable to further frag-
mentation on account of our laws of
inheritance ? You may say that you
can  abolish  inrermediaries and
so forth ; but even if you give land to
the tiller of the soil, with what gift
of land will you approach the tiller
of the soil ? The limits of intensive
cultivation have been reached in these
too small subsistence farms. There-
fore, there is hardly any way by which
you can improve agriculture and the

yield of food, except by drastic
remedies. How are we to apply
these drastic remedies ? Suppose

you nationalise the entire agricultural
land of the country ; you must be
able to redistribute it on the basis of
economic holdings, which means that
if the size of an  ecoromic
holding is taken to be about
5 gcres, at once you throw out of em-
ployment millions of dumb agricul-
turists, because you cannot find enough
on which they can subsist. So, what
I mean to say is this, that the problem
of agriculiure is very difficult. In-
deed, it implies a social revolution,
and it will take decades for its full ac-
complishment, and even if you pro-
ceed very cautiously it will be very
difficult to replace these undersized
holdings by economic holdings.

Now, the Commission to which I
have referred also commented on the
subject of agricultural idleness. The
cultivators remain in a state of enforc-
ed idleness during the off seasons of
agriculture, which extend to about
half the year. How are you going to
employ these agriculural  millions
when they have no work in the fields

nor is there work awaiting them
in the factories? Therefore, the
Commission  has rightly suggested

that you must have a programme for
the development of rural  cottage
handicrafts which might be introduced
to the villagers at their homes. But
what is wanted is a regional survey
of those possible rural industries on
the basis of the raw materials that are
avzileble in different regions. So,
in that way, in every direction we find
there are very great obstecles.

\
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‘\ Now, coming to the tiller of the soil,
' I should like to say with all the em-
' phasis at my command that there is a
good deal of misconception about the
part which the tiller of the soil will
play in the development of agriculture.
Evidence was led before the Com-
mission of which I happend to be a
member, to the effect that a cultivator
is he who does not cultivate. Now,
it may be a paradox. But the real reason
is this, that the cultivator is always
anxious to raise himself in the social
scale, and he would like to be an em-
ployer of agricultural labour rather
than cultivate the land with his own
hands. Infact it is impossible to
subletting in any sphere and especially
in the cconomic sphere, so that you
will be up against all those tendencies
which will militate against the factors
on which you are banking. There will
be a new kind of so-called landlords
in place of the old ones that have been
eliminated. So that is another point to
which I would drew your attention.

Then as regards the standard of
production in industries, our record is
very poor indeed. It has been held by
all experts all over the country that the
standard of production in India is
only about one-third or one-fourth of
the standard attained in foreign pro-
gressive countries. But, so far as the
industrial development is concerned, I
find that the private sector, consisting
of about 42 selected industries, covers
about two-thirds of the industrial effort
of the entire country and therefore the
Commission has rightly concluded
that there must be scope given to
some extent for private enterprise as
against  nationalisation. Now,  as
regards nationalisation of the public
sector, I have an important suggestion
to make which is this, that top priority
muyst oe given to the development of
the most important national key in-
dustry, namely the steel industry.
Now, the steel industry must be orga-
nised at once on a proper basis because
the country’s strength ultimately de-
pends upon its steel production.

Now, so far as the figures show, our
achievement in the field of steel in-
dustry is not very satisfactory. India’s
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total requirements of steel amount to
about 35 lakh tons per year and out
of this amount, the installed capacity
can produce only 15 lakh wpns and
the actual output is hardly one lakh
tons. It has descended even to 9o
thousand tons and therefore we have
to make up for all this loss of effort.
Now, look at the picture of other count-
ries. Our friends opposite must be
glad to know that Russia started with
only 4 lakh tons of steel in the year
1922. But in the year 1952 because
the U. S. S. R. Government laid
very great stress and attached first
priority to the development of the steel
industry, as a result of this paramount
recognition by the Government of the
imgortance of steel industry, in 1952, the
U. S. S. R. has been able to show a pro-
duction of 4 crore tons of steel, while
the U. S. A. has still her record
to show, namely about 11 crore tons of
steel per annum. So what I mean
to say is this that perhaps the Planning
Commission might have addressed
itself more closely to the paramount
need of developing the steel industry
of India, which should occupy a top
priority in their schemes.

Now, next to steel, I should like to
press the claim of the aluminium in-
dustry about which in fact some scien-
tists say that the next century is the
century of aluminium, because alu-
minium is so much required for de-
fence, for aircraft and other industries.
So, this also has to be taken into ¢ ccount
but I find there is not much reference
or attention given to the need of deve-
loping the aluminium industry,

Now, as regards the electrical—heavy
electrical and  chemical—industries,
enough attention should be paid to
the development of these industries
instead of consigning them to the do-
main of private enterprise, because
private enterprise will not be able to
cope with the demands of the country.

Now similarly I have got a few
other suggestions to make. About the
steel production I just wanted to say
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one point, namely that in India the
cost of steel production is the lowest
in the world—about half to two-thirds
of the cost incurred in other countries,
because India can command the re-
sources of the best ore, coal and lime-
stone. So with all these natural ad-
vantages, it is rather strange that steel
production in India does not show any
great progress.

Now similarly there is the automative-
industry. We all should know the
importance that automative industry is
taking in the economic life of the whole
world and in fact it is of the greatest im-
portance for the needs of defence and
security. But coming to actual figures,
we find that our progress is very slow
indeed. Por instance, in U. K, one in
16 persons owns a motor car, in Aus-
tralia one in 7, in France one in 18,
inU.S. A. onein 6 and in India one in
thousand. So I do not know how
long this sort of conditions will
continue, because automative in--
dustry, besides producing the luxury
motor cars, has very many uses for the
purpose of defence and therefore this
industry demands far greater attention.
It occupies a very important field in
the entire industrial life of the country,

Similarly there is the question of
locomotives, Now the Report says
that we have a stock of about 2,092 lo-
comotives and these require urgent re-
placement. Now, how will re-
placement  be carried out ? Our
production in five years is estimated at
200 locomotives—at the rate of about
40 locomotives per annum. So I
do not know how this paramount need.
in the supply and production of lo-
comotives, can be fulfilled unless special
attention is paid on  behalf of Govern--
ment.

Thent Sir, there are many other good
points in the Report itself and I will
just make a passing reference to them.
But my main difficulty is this. I do
not know how exactly we are going to-
finance all this development, consi-
dering the conditions of our revenues.
And you all know how the revenue has
to be spent on some of the major heads
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—the Debt Service taking away 36
crores, Administration s6 crores, De-
fence about 200 crores—and I have
calculated that there is hardly any sur-
plus out of our revenue which exceeds
more than 4 crores. I suggest that per-
haps it is better for 1he Finance Ministry
to so prepare the Budget that they
should first of all fix the percentages of
revenue for different subjects in propor-
tion to the total revenue, for instance in
U. K. in site of the tremendous ex-
penditure on armaments, the U. K.
spends only 32 per cent. of its total re-
venue upon its huge armament pro-
gramme and its military expenditure.
And yet the social services absorb about
30 per cent. only.

(Time bell rings.)
May I have three more minutes ?
Mr. DEPUTY CHAIRMAN
Three minutes more, Dr. Mookerji.

Dr. RADHA KUMUD MOOKER-
JI: The storyis a very long one
no doubt and I have to say so many
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may be laid in a scientific system of
education, which ensures to every pupil
the attention that he deserves at the

hands of his teachers,

And this educational reform can
only be achieved by bringing in that
primarily condition, namely the pro-
portion of the teachers to the taught,
which is 1:6, one teacher for every
six pupils. On that basis, unless Indiaa
education, from the primary to the
highest stage, is modernised on this
scientific and only conceivable basis
and its efficiency made more effective, [
am afraid we shall not be able to de-
velop as a nation.

Sur1 K. L. NARASIMHAM (Mad-
ras) : Mr. Deputy Chairman, the
objective of planning is indicated in this
Plan as raising “the standard of living
of the people and to open out oppor-
tunities for a richer and more varied
life”. In the Draft Outline of the
Plan, it was mentioned :

“ In a community which launches upon

planning there must be a large measure >f
agreement as to the ends of policy, and the
Plan must express this agreement on funda-
mentals. The successful implementation of the
Plan presupposes effectivepower in the hands
of the States for determining policy and direc-
ting action along defined lines and there must
be an efficient admmstrative machinery with
personnel of requisite capacity and quality ﬁ
admimster policy.”

While the principles have been laid
down here, our Government lacks all
these things. This Plan was prepa-
red by the Congress Government and
placed before us as a national plan.
It says that it is going to change the
economic  structure of our country.
The Prime Minister while intro-
ducing this Plan, said that the aim
of the Plan is to bring about economic
democracy, but in analysing the pro-
grammes suggested here in this Plan
1 have to submit that we are not going
in that direction at all. It is hardly
possible for anybody to go into all the
aspects of the Plan at this stage and
in the time at our disposal and suggest
ways and means of improving it. Any-
how, I will try to make some remarks

things, but now, Sir, I wish to end on
education.

Now recently the British House of
Commons voted crores of rupees in
order to organise the national education
of the country on a proper scientific
basis and that scientific basis rests on
only on point, namely, the relationship
between the number of teachers and the
number of the taught, because the
English educational opinion has fas-
tened wupon this primary need of
education, namely, that the success of
education, must depend ultimately o
the personal touch and direction which
the teacher can impart to the pupils.
Now if you have a class of 50 or 100
pupils to deal with, you are really going
in for the ideal of mass production in
education and it will fail to have the
desired effect. In England, they have
swung to the other extreme by im- |
porting the German system of education.
The German system of education has
been very very successful. That is
proved by the last Great War. And

English education has been completely
revolutionised on that  basis—that
enough funds should be voted so that
the foundation of national greatness

on some of the aspects of the Plan.

When we draw up a plan for a coun-
try like ours, we must understard e
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i 1.ert  economic  structure of our
country. The present economic structute
reveals that 80%, of our Population is
dependent on agriculture. This is an
urdeveloped economy and on this eco-
nomy we want to raise the standards of
the people and go into a new economy.
So, when we draw up a plan for the
present economy of our country, the
utmost  priority should be given to
agriculture.  While importance s
given to agriculture in the Plan, the
methods suggested for improvement are
not in the right direction. What is the
dominant feature of our agricultural
economy ? It is the concentration of
land in the bands of rent-receivers
and the progressive pauperisation of the
landless peasants who form nearly 409,
of the population.  So, the basic prob-
lem of our country is the reorganisation
of the existing land system and the
redistribution of holdings. Redistri-
bution alone however, can only be
the preliminary to tackling the prob-
lem of agricultural development, rais-
ing the technique of agriculture to
modern levels bringing in use of ma-
chinery and reclaiming vast areas of
uncultivated land will solve the prob-
lem. Itis mentioned here :

“The principle that there should be an
upper limit to the amount of land which an
individual may hold is, therefore, recommend-
ed for adoption.

An upper limit for land may be fixed for (1)

future acquisuion and (2) resumpton for

" personal culit vation. These are both essential
steps in land reform.”

Itis mentioned in the Plan that steps
should be taken by the States taking
into consideration the lccal condit ons
there. Se, this land policy does not
mean the abolition of landlordism, but
only putting a ceiling on the holdings.
They are not definite about this. They
have left it as vague as it can be, and
they have suggested that it should be
done in due course. Now, is this going
to solve the problem of land and
raise the standards of the peasant ?
Now, I have to submit that this is not
going to solve the problem. On the
other hand, as Prof. Ranga said in the
morning, it visualises capitalistic far-
ming, wherein machinery will be used

[ COUNCIL ]

Plan 2220

and wherein the ‘small holders are
compelled to come under co-operative
farming. This means that they keep
the system of landlordism intact.
Then, coming to the other methods,
they have suggested here co-operative
farming and giving of loans to the ag-
riculturists for the purpose of manures,
etc. But there, we have our own ex~
perience to go upon. Coming from
Madras State, I know how these things
work. If a peasant asks for a loan, he
gets it orly after six months. That too
all peasants do not get. Only the
rich peasants can gettheloans. When
they give them bonus, in certain cases,
that also was declared after a particular
period was over. So, real help is not
being given to the peasants. On the
other hand, these things only help the
landlords in our State. The methods
suggested in the Plan are only a conti-
nuation of the policy followed by
Congress Governments and even the
previous Government When we exa-
mine the Royal Commission Report
of 1927, the reports of the various Com-
mittees that have gone into this ques-
tion, down to the latest Kumarappa’s
Report, they all say that unless we re-~
organise our land system, the problem
of agriculture is not going to be solved,
especially in a country where 8o %
of the people live on agriculture. Un-
less this problem is tackled in a proper
manner, you are going to unleash the
forces of production. Unless you solve
this problem in a proper manner, you
are not going to raise the status of the
peasants even after the completion of
this Plan. You will be only bene-
fiting certain classes of people owning
land.

Then, you suggest here a minimum
living wage for agricultural labour to
be decided by the State Governments.,
I know a Minimum Wages Act has
been passed, but we do not know when
they are going to fix a minimum wage.
Fixing a minimum wage for agri-
cultural labour is not the solution.
The only solution is to give land to the
landless labourers. By this, I should
not be misunderstood to say that I
am asking for the land to be distribut-
ed to the entire population. If I say that,
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your argument will be that this is fan-
tastic, as there is no land to be given to
all people. I know that there will
be some people who cannot be given
any land. But my suggestion is that
you need not give land to all people.
There will be some people to whom
you cannot give land. But you bring
them to industry and give them work
there. Balance your economy in such
a way that you co-ordinate agriculture
and industry to the benefit of the pea-
sant and the worker and it is in that
way that you should evolve your Plan.

Coming to the next important fac-
tor of production—the labour—the
suggestionsthat are made here in the
Chapter on Labour can be summarised
in one sentence. It suggests more
production, less wages, high prices—
that is the formula enuuciated in
this chapter. So they insist on more
production and by insisting on produc-
tion they suggest that the primary
task of a labourer there is to look after
the production and then if he talks
about wages, it is suggested that any
increase would be inflationary, It
says :

“An ncrease in wages at this juncture may
injure the country’s cconcmic stability by
raising the costs of production. The volume
of employment may also be affected adversely.
Wage increase should therefore be avoided
except to rcmove aromalies, or where the
existing rates are abr ormally low or if increased
productivity can be obtained from renewal
or modernisation of plant, or to restore the
pre-war real wage,”

So the wage increase question is dealt
with in this form. You are not assur-
ing the labour the minimum living
wage and at the same time when prices
are going up and when they ask
for more wages they are told that if
you increase the wages, it will have an
inflationary effect. So the demand of
wage increase is ruled out under this
formula. So the Plan suggests a freez-
inrg of wages at their minimum level
and they say it is pre-war real wage and
in the same Chapter deals with the
industrial relations, wages and social
security, working conditions, employ-
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ment and training and productvis
and under this they say there are
various Qcts like the Minimum Wages
Act under which the minimum wages
will be fixed. I can say from the ex-
perience of the Madras State how
those minimum wages are fixed. Rs.
25 was fixed to an ordinary Municipal
worker as the minimum wage and
Government is still discussing with the
Union there that Rs. 25 includes
D. A. also. That is how the mini-
mum wage was fixed in the Madras
State. I need not take much of the
time of the House.  These wages
are fixed on the reports of the District
Magistrates and also under the plea
that the industry cannot pay and so
they say you must bear the burden.
So the Plan put before the industrial
worker is ‘ You produce more and
take less’. So the austerity is only to
one section of the population viz.,
industrial labourer who is not pro-
vided with the social security measures.
If you take the history of our country,
what are the social security mea-
sures you have got. They speak of
Workmen’s Compensation Act, Mater-
nity Benefit Act,  Provident Fund
Act or the Employees’ Insurance Act
which I understand is not being im-
plemented in Madras State. They
say it will come in 1953 and that too
only in Coimbatore. Beyond that
the Insurance Act applies only to
Delhi and Kanpur and that in Coim-
batore after a year. So you don’t
have sufficient social security measures,
you don’t have proper housing or better
conditions of service. In  addition
you are saying that you would freeze
the wages and you ask them to pro-
duce more. Further you are adding
to the workload by rationalisation
methods and benefiting the capitalists
in our country. So the underlying
formula under this Plan as I understand
is only ‘More production, less wages and
higher profits’. These are the dominat-
ing features in this.

Coming to the Chapter on trans-
port and communications, you find
nearly 400 crores are allotted to it.
What for ? These 400 crores are to
be spent for rehabilitation work, viz.,
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replacing the old coaches or the loco-
motives and other materials. It does
not speak about extension of the rail~
ways or of strengthening our work-~
shops. It does not speak of making
sur railways a real national industry
aot depending on foreign help or aid.
So after 5 years it will still be depen-
lent on foreign help. It will bring

I the material from the outside
ountries. They say 8o crores will be
ontributed by the Centre and 320
srores by the Railways which means
rou are going to burden the com-
non man, you are going to burden the
rader who moves his goods from one
slace to the other and you don’t give
sroper facilities to the worker who
vorks there and at the same time you
vant to depend on Canada, U. K. or
J. S. A. for your machinery. The
Chittaranjan Workshop and the
Soach-building Factory in Perambur,
f you go into the history of those
hings, you will be surprised. The
erambur Coach-building Factory is
10t there. I come from the same ared
nd am unable to find where it is, ex-
ept a Board. Payments were made
1 advance to the firm and they are
oing to build that after some years.
‘ou say you are going to build that
actory with the aid of the foreign
apital but here you are not strengthen-
1ig your own workshop, On the
ther hand you are depending on
thers and getting your material from
Isewhere and having the rail transport
1 the interest of those people to link
p the country from one corner to the
ther. You are keeping the same old
iilways built by the Britisher and
ou give them facilities to take away
uie raw materials by developing coaches
and by rebuilding the railways and
keeping intact the communication so
that he can take away the raw material
from our country.

Coming to the other aspects of the
Plan viz., there are multi-purpose pro-
jects and there are 55 of them and they
say they are going to spend a Ilot on
that, I have no objection to the
projects—I really want projects but
how you work these projects. They
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are to be worked with the technical
assistance from America and those
projects, with 300 villages grouped
together and with the education centres
and so many other things, will be work-
ed by another man from America
whom you are bringing here to ad-
vocate his Hollywood culture and
in the name of these projects he will
use these Centres for his propaganda
for his culture—the culture of gangs-
terism—and that is going to be the
plan for our country.

Mr. DEPUTY CHAIRMAN :
Please withdraw that word. You said
‘culture of gansterism’. It is un-
parliamentary.

SHri K. L. NARASIMHAM: I
withdraw that word. Now I will con-
clude by saying that this Five Year
Plan promises high prices of goods,
and taxation for the people, rationa-
lisation, unemployment and wage cuts,
increase of work for the working classes
and enormous profits for the mono-
polists and foreign financiers. It is
just  mortgaging our economy to
foreign imperialist exploitation. Our
dependence on the economic front is
still there and we are not going to
raise the standard of living of the
people and in that way the Plan is not
in the interest of the people in
general,

Dr. SurimaTi SEETA PARMA-
NAND (Madhya Pradesh) : Mr.
Deputy Chairman, Sir, at the outset,
I would like to congratulate the Mem-
bers of the Planning Commission on
the completion of what may almost be
called a Herculean task. I would like
to congratulate them specially on be-
half of the women, because in the
Plan, particularly after the appoint-
ment of a woman Member to the Com-
mission, they have drawn the atten-
tion of the country towards the ur-
gent need of diverting the country’s
resources on a large scale to women’s
welfare.  Sir, you would agree with me
when I say that in attending to women’s
welfare, the Commission has really,
in a way attended to men’s welfare
also, because the education of the
Nation or of men even, up to the age of

2224



228 Five Year [ 17 DEC. 1952 ] Plan

2226
seven is in the hands of women and DRr. SHrRiMATI SEETA PARMA-
if women are not provided educa- | NAND : I have seen the Socialist
tionally and from the point of view | Party’s Plan. It is available in the
of health, they would not be fit teachers | market. I have purchased it. But

of the new generation. I am talking of my other friends. The
hon. Member who interrupted me just
now has not spoken so far. So my
reference is not to him. So, at least
some portion of the Plan, they could

have produced in a way they con-
sider ideal.

Sir, a number of people from the
Opposition has criticized the Plan,
And they have tried to call it not a
perfect Plan.

SHr1 C. G. K. REDDY : No Plan

at all. Then, we could have understood

their criticism. I am reminded in
fihnld this respect of a story. Some of our
1 to : M
NAND, b oty S8, IS | Chidn lay o game which s some.
to give a few examples to show juM‘I times _ calle y, us * Tailing the

Dr. SHRIMATI SEETA PARMA-

e

how some of the criticisms are super ggf:: “}how\sg;esg(;;;‘;rg gl?;z S(?é?f
ficial or have b_eenhlevelled only be™ | 4/ ting the game. They were heartily
cause they are in the Opposition and enjoying the children’s mistakes.
feel they couldh not have done dth%r When a lady pointed out the mistake,
duty if they had not atwacked the | © ioipio0oi girl asked the lady
Plan. In this connection, I am re- | « Why don’t you try ?” Sir, the same
IIm:tCriledafra(;g i?l tsk?:ssekré;;:yg%g 1;7;1;111(;}_1 is applicable in this case. When you
mentary rule and democratic system point your finger to something saying

) it is absolutely useless, it is time
aot;prz)ostitﬁ)lfy to be remembered by the | 00" o5y ried it yourselves.

- Sir, I shall now firgt begin with the
g.oefT garfyay wggy various criticisms of the Opposition
Members levelled against the Plan.
But I would also try toddeal with the

i : suggestions that I would like to make

Or, to put In vemacuar before that. Sir, the Plan gives
TSY AT T AFT AK T FA | ample scope to every shade of opi-
Taking for granted that the plan | nion of our countrymen to co-operate
is absol%.ltely ugseless to them, there | 1} Some way or the other but in a
are so many things that they will have = country like ours, where we are used
to admit as good and for those reasons | for the last hundred years to having
at lcast, they should have tried to | things done for us, it is not really
concentrate their suggestions on cons- | 80118 10 Lelp unless encouragement
tructive lines rather than condemning | COM€S in from all sides and our people
it outright. Now nothing can be | 3¢ go0ing to help to make the plan 2
absolutely useless or can be completely | SUCCEsS, that is, in other words, going
ood. I would ask my friends, if | 10 help themsclves. It is therefore
:‘.ghey.found any fault with the Plan, the du_ty of all our friends from the
or if they found it to be utterly useless, OPPOSI‘JOIE—CVCerOdy d_oe; notd be~
why is it that when draft Plan has been long to a Party, there are independents
before the country for almost 14 also who call themselvss the cham-
months they have not taken the trouble | Pions of thihweaéhOfM theb Comt{n%n
at least to prepare a part of the Plan r(r:xan » more than the Members 01 the
as a sample Plan and given it as a gift | ~OTBIEss, to encourage our people or
the country ? to carry on propaganda amongst the
to the ¢ y people asking them to help in making
' the Plan a success. After all, so

SHrRl C., G. K. REDDY : They | much money is being borrowed from
have. . other Governments and our friends

Baladapi Subhasivam Grahyam



2227 Five Year

[Dr. Shrimati Seeta Parmanaad.]

are saying that it should not be bor-
rowed. As a passing remark, I would
say it is a very strange thing they
ask. If you borrow, then they would
ask “Why did you borrow ?
If you do not borrow, they then would
ask : “Why did you not borrow ? Get it
from some country or the other,” so
that always they have something to
say. If you plan, they would say :
“Why did you plen, the country is
not ready.” Onthe other hand, if
you have no plan, they would say
“Why did you not plan ?7. It
would all help to create public opinion
10 accept the Plin not only generally,
but enthusiastically and for this,
the Government should, I feel, at least
intioduce conscription for social ser-
vice. In introducing conscription, if
Government, Sir, finds it difficult to
intioduce that measure, which need
not be apparently sound, these friends
of ours can, beczuse it would te in
accordance with the idealogy the
majority of them profess, help the
Government to adopt the principle of
conecription as a folicy.

The principle of conscription, as I
said to begin with—because organisa-
tion is very difficult—could bte ap-
plied for children in schools up to
high school stage, and for college stu-
dents, and also later on, when, after
one or two years’ real experience, the
administrative difficulties have been
overcome, it could te applied for all
youth, as it was applied in other
couritries during war time. The
Governnment has more or less said
that the successful implemcntation of
the Plan is such a vital thing that it
would more or less, meke or mar
the country, end es such, it would not
be wiong to put the implementation
of the Plan on a war basis. If you
accept that principle, then it would be
the first duty of the Government to
introduce congcription. Now the
Secondaiy Ecducation Commission is
sitting and it would be for that Com-
mission to eccept this principle. If a
number of other members slso feel
tte same difficulty viz. of getting
voluntary help in the implementing of
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the Plan, they should also voice the
same feelings, viz. ask for the intro-
duction of conscription.

I would now say a few words, Sir,
about our University, High School
and Primary education. University
education, though it may not be prac-
tical, numerically, as it stands is rather
top-heavy. It is not possible for the
country to give as much moncy for
high school and university as it would
wish to ; and it is also not possible
for it to introduce compulsory educa-
tion in the primary stage. I would
suggest that at least from the top side,
i.e., from university education, <o
much money could be diverted
to secondary educstion, and early steps
could be tcken to make cight years’
education, from: the primary to the
middle school stuge, compulsory. Sir,
in Japan today, and in many other
countries, nine years’ education is
absolutely compulsory and free. Simi-
larly, Sir, some expenditure on educa-
tion could be saved, by not leaving it,
at least as a short-term measure, for
10 or 15 years, to such expensive
regulation schools. We could give
primary educ:tion, for instance, or
even middle school education, in open
air schools. After .visiting Bolpur I
have seen that wonderful atmosphere
in which education was imp:ried and
received because of the unconventional
ways in which it is imparted. Even
the students, boys and girls, tuke real
joy in it. So far as village und othcr
schools are concerned, if you will make
this one of the conditions of the
grant, it will save expenditure on
brick and moitar. Sir, it is mentioned
in our Constitution, it is one of the
clauses of our Constitution, to bring
in compulsory education for all within
10 years’ time. We must make it
a point to take action under this. Now
is the time. I would suggest that
Government should meke it a point to
sce that at least one State, or some
rortions of every State, introduce
compulsory education.  Vocational
guidance is also essential and necessary.
A good deal of our education is wasted
on account of the fact that very often
students do their B. Ag. and then
suddenly change over to Law ; or



2229 Five Yeqr

sometimes do their B. A., and then try
to get admission to science or m:di-
cine. For the reason that it would be
very difficult, to get trained personnel,
to start with, a beginning could be
made, o0a an experimental scale, to
give vocational guidance in certain
middie or high schools, in some of the
States. In this respect, Sir, our States
are not likely to take any initiative
unless they are forced to do so, on the
ground of expense. Most of them
are in financial difficulties as it is today.
So far as the Central Provinces are
concerned, I have scen the repo:t of
Tarachand Secondary Education Com-
mittee. They have asked the Centre
to give 60 per cen-. of the expenditure
for their education, and they would
contribute 40 per cent. Sir, if the
Centre docs give any percentage of that
expenditure on secoadary education,
it should make it a condition that they
introduce some of these necessary
measures to harness the younger genera-
tion to narinnrl work and to give
them proper guidance for education
without waste of energy. I would
then, Sir, request the Central Govern-
meat also to ask the State Govern-
ments to make arrangements for mid-
day meals for children and also to
give them milk, powdered or other-
wise, and make it available to children
in schools in the lower forms free of
charge. Sir, I have often emphasised
that children, even up to the age of
14—1 do not know whether they
should do it in the colleges, as they
have also to bear the strain of drilling
and games etc,,—children up to the
age of 14, coming to schools, have to
play their games, and walk to school
and back home ; they cainot stand
the strain. They have taken their
first meal while leaving their hom<s

at 9 o’clock probably, and have their !

next mezal when they return home in
the evening. Many of them canno:
afford their lunch. So this mid-day
meal is absolucely necessary, if the
country is to be given correct educa-
tion, and if the children are to be
properly benefited by the education
they receive. Otherwise, the physical
instruciion, the compulsory game, etc.
have n meaning at all. How can you
expect the students to show any in-
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| terest in their games, and then com pete
in‘ the Olympics and other games,
wien their physique has no: been
properly developed ? In our country,
| o2 account of the poor nourishment
! they get, the children in the schools

{ do no: have proper hzaith. Tney do

no* have even a clean placeto take
their meals in a clean manner, if
they were to take it at all.

Sir, it is most important for the
Centre to implemeat this Plan because
it would put together all the resources
of the country, but it should bz possi-
ble to have co-ordinatioxa of the Govern-
mant departments.,  Sir, mos: of the
delay in the Government departments
is due to the fact that one department
docs nor know what is happening in
the other  department.  For ins-
tance, H-alth, Education, Food and
Information and Broadcastiag—these
are all departments which must have
all their activities properly co-o. dinated,
sitting at a common table. It is no
use inviting Ministers from other ~
States, like the Finance Ministers
coming for the Financc Ministers’
Conference, or the Caief Ministers’
Conference, etc., which more o- less,
aim at the same thing, namely getting
the work for a common aim done in
co-ordination. Sir, another thing, As
time is short I am just hinting at these
points. N itionalisation of resources,
to which the Primes Minister has
also referred. In the private sector,
when Government gives help to pri-
vate industrialists, Governma=nt should
insist o2 taking a certain percentage of
shares themselves in that industry.
Tnaat would be the bzst way of gra-
dually nationalising industry. Simi-
larly, Sir, to maike the younger
generation  socialist,  welfare-State-
minded, and also to give even the
- middle class or the- poo: seciions of
the society, pure food, particularly in
urban areas, Gyvernm:at could under-~
take, under this Plan, in every State-
in every big town with a population of
about 20,000, a kitchen service, where
meals could be had in a bette: and on a
more or less no-profit-no-loss basis—
that is the Scheme of the United
Nations  Organisation—and put it
under the Womens® Welfare Scction.
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Sir, some of my womcn fricnds in
Social Services have, particularly at a
meeting where women were invited
to advise the Planning Commission on
certain  matters concerning women,
mentioned that the funds set apart
for women—viz. Rs. 4 crores—were
not sufficient. I am sorry I do not
subscribe to that view, for the simple
reason that though I would like to
have more money under education
which is meant for men or women
only—it can be both for boys and girls
—that Government should concentrate
more ¢n wemens® education, for the
reascn which scme of our friends
menticned in this House, that women
is the educator of both homes, the
heme where she is born and the
heme where she goes to, and also the
entire naticn, as I have already said.
Sir, in my opinion, the money is ade-
quate for the reason that there are not
cnough women social workers avail-
able to make use of these funds.

Mr. DEPUTY CHAIRMAN
“Three minutes.

DR. SHRIMATI SEETA PARMA
NAND : Sir, I would plead with
you to give me more time Be-
cause we women are half of the po-
pulaticn of the country, and there are
very few women members in the
House. There are certain aspects of
the Plan which can be really looked

at only from the women’s point of

view.

MR. DEPUTY CHAIRMAN : Yes’

You have thrce minutes.

Dr. SariMaTI SEETA PARMA-
NAND That is exactly
what you gave our men members,
I would crave your indulgence, Sir.
I will go ahcad ; otherwise I would be
losing time. Sir, I was saying that
the money is enough for the simple
reascn that at the present time we
have not enough traincd women wor-
kers available to make use of this
money that you have given us. Se-
condly, because the money that is
allotted was originally for five years,
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but now we have barely 2/ years left.
And when another plan” starts—the
Second Five Year Plan—it is hoped
that in the light of experience gained,
we will be able to utilise more funds
from Government. Moreover, 1 feel
that some of the money allotted for
men’s activities should be diverted, to
some extent, for activities which are
for the common welfare of both men
and women. Then, Sir, it was sug-
gested yesterday by one of our friends
that the question of imposition of
controls was a source of corrup:ion
and evil, and should be removed.
Sir, I do not subscribe to that view.
It is mecessarily a question of policy,
and the Government has decided not
to remove control in the interests of
the Plan. This Plan has got tobe
implemented.

I would, before I close, mention
some of those points which were
brought forward by the Opposition
and show how the grounds on which
they criticised the Plan are super-
ficial. For example it was said by—
I won’t mention the names.......... .

MRr. DEPUTY CHAIRMAN : You
may leave it to the hon. Minister.

Dr. SyriMATI SEETA
NAND : Pardon ?

PARMA.-

Mr. DEPUTY CHAIRMAN : You
may leave that to the Minister. He
will reply to those points.

Dr. SHRIMATI SEETA PARMANAND:
I will only just mention two or three
of them for the edification of the
House. for some Members might not
have been prescnt when these points
were made out. Prof. Ghosh said that
the presentation was made in abulk
and also that the portion dealing with
idealism and that dealing with practical
things should have been given se-
parately. Others said that it was not a
practical Plan, in view of our human
and material resources. Leaving all
these to be dealt with by the hon.
Minister, I would only say that this is
only the first and not the last plan.
This is the first plan and there will
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be several other plans as has been
mentioned by Government, which
would take us to the target in 27
years when our incom~ is expected to
be doubled. Sir, I would say to these
people who are completely disappoint-
ed with the Plan that no plan can be
satisfactory to all, that nothiag can
ever satisfy everybody. I would only
appeal to those who are im-
patient to see the objectives envisaged
by the Plan immediately, to remem-
ber the old saynig, “Rome was not
built in a day”. Also that to have
planned is better than not to have plan-
ned at all—to change the famous quo-
tation a little. It should be made
cbvious to people on the other side
who do not see the good of having a
plan, that all around we see plans and
regula‘ion in nature. See the morn-
ing and the evening sun how the days
are regulated. If human affairs were
also to be guided according to a plan,
we would be ablc to get the best out
of our resources.

Sir, one thing morc I may be pcr-
mitted to say. I think it was Mr.
Sundarayya who said—I did not €X-
pect him to say it—that aficr the
Plan has becn worked out, afier this
period of 25 ycars or so, we would
have less food, that we would have
less cloth and less shoes.

(MR. CHAIRMAN in the Chair.)

I would ask him whether

AN Hon. MEMBER : That is

statistics.

Dr. SurimMaTt SEETA PARMA-
NAND : Whether it is a question
of statistics or not, I would ask
Mr. Sundarayya, if there had been
no plan, if the country proceeds ac-
cording to the present methods, what
would happen ? Does he think that
there will be more of these things ?
Having a plan would certainly avoid
waste and give the people more of
these which they want.

Finally I would make an appeal to
all the Members of this House to
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realise that this is a venture which is
of a gigantic magnitude, a venture
which this country with. its democratic
set-up is making and the whole world
is looking at this venture with gicat
interest, It is for us, irrespective of
parties or individual affiliations, to see
that the Plan becomes successful, and
like the Pandavas, in this venture
which is of a national character, let us
all be one hundred and five and not a
hundred against five. All the Cong-
ress people will, of course, support the
Plan, not only as put down in the
Resolution, but I am sure, most en-
thusiastically and I think there will be
no better ending to an appeal to the
House than my asking them to think
and work in the spirit of our Vedic
prayer :

“ggatdn FaEg’

and in that spirit and in that way, let
us all work in the Bharat Sevak Samaj
{ which cxpects all pcople of all affilia-
tions to come in and acccpt them all,
Nobody should keep back from thﬁz
work under the impression that this
work will be used to influcnce the next
elections.  If, Sir, any particular party
is accuscd of using the Bharat Sevak
Samaj for i's party propaganda, this
can be said of every other party that
they would usc it themselves, T don’t
.think anybody would be able to stop
that. To keep back from this work
cn such imaginary grounds would not
be right and we should not stop
frem doing scmihing for the botter-
ment of thc comman man which all
of us profess we want to do, and that
is why we arc here. Thank you, Sir.

Surt SARDAR SINGH (Rajas-
than) : Mr. Chairman, in the course
of this debae, we have listened to a
variety of criticisms of this Five Year
Plan. There has, for examplc, been
the criticism from my hon. fricnd
Prof. Ranga which is to the effect that
this Plan is no good whatsoever, and
so the best we can do is to scrap the
entire plan. so let us go home and
go to sleep. Now, criticism of that
kind, Mr. Chairman, I am afraid, can-
not appeal to us because once you have
accepted the proposition that we are
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going to have a planned cconomy, if
you criticise this Plan on these lines,
then what have you to replace it with ?
As far as I can sce, nothing has been
suggested that can replace it. It may
be that gintlemen who have criticised
this Plan have something in their minds.
But so far I have not been able to
make out what it is that they want to
replace this Plan with. On the other
hand there was criticism from certain
other quarters with respect to parti-
cular items in this Plan, that is to say,
about the choice of prioritics. Now, a
plan implies the choice of priorities.
You have to choose to which project
or scheme you want to give prcference,
whether to this one or to some other,
where a choice is concerned, one can
always criticise any plan because there
is always room for difference of opi-
nion. One person may prefer one
order of things and another person
may give preference to another order.
On the whole, Sir, I think the
framers of this Plan are to be congra-
tulated because, in the face of the
many difficulties with which they have
been confronted, I think they have
performed their task, if I may say sc,
remarkably well. But I.would likc to
point out one thing about this Plan
and it is this. I think this particular
plan has not been sufficiently ambi-
tious. I believe this country of ours
could aim at something much higher
than what this plan has cnvisaged.

Now, let us examine some of the
figures of this Plan and compare them
with what has been done in the way
of planning in certain other countries.
The rate of cconomic progress as is
visualiscd in this Plan is something like
a little over 2 per cent.,, a year over
this five year pericd.  And if ycu take
into consideration that the population
is rising at the rate of between I-2
and 1-3 per cent. a year, it means that
the rate of rise of per capita income is
just a little under one per cent. That
is the per capita income. Now, as
against this, let us consider what has
been done in Japan and, then, I will
give certain figurcs from China. Now,

|
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it is being claimed officially from
Japan that between 1948 and 1952 the
rise of the national income has been
25%. I do not know whether that
figure can absolutely be relied on

| but, cven if that particular figure is

somewhat exaggerated, I believe, it is
correct to say that, in any case, the
rise of the national income has been
not less than 15%. Now, on a per
capita basis this moan that the rise has
been according to official figures 8%,
per year as against our rate which is
rather under one per cent.

Now, so far as China is concerned,
we have had some remarkable figures
given which have appeared in official
publications. I do not quite know
what these figures imply because, Sir,
they have bren given on a percentage
basis and a full analysis cn that basis
has not been possible. I would like
10 ask the hon. the Financc Minis-
ter—who is going to wind up this
debate T understand—if he can throw
any light on these particular figures
which, with your permission, Mr.
Chairman, T should like to read out.
These are all figures of targets planned.
Now, taking 1949 as the base year, by
1951 it is claimed that they are going to
have a final output of 584 in pig iron,
675 in stcel sections and 650 in steel
ingots. Tungsten production, with
the same base, was scheduled to rise
t0 446 ; tin to 600 ; electrolytic cop-
per to 420. Sugar production, with
1950 as the base year, that is 100, was
to rise to 151 at the end of this year.
Papcer was to rise to 169. Now, we get
further, in agriculture—I am men-
tioning agriculture because in our
Plan special priority has been given to
agriculture—with 1949 as the base
year ; ricc production was to rise to
131, wheat production to 122, soya
bean production to 214, cotton pro-
duction to 256, jute production to 723
and tobacco production at 464. It is
also being claimed that the purchasing
power of the people is 309%, higher in
1951 than in 1950,

Now, I do not know, Mr. Chairman,
how these figures compare with what
is promisedus in this Plan ; but, I
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presume that the Members of the | feel that it is his Plan, that he is going

Planning Commission, when they
framed this Plan did have some idea as
to how our Plan would stand when
compared with certain other countries.
I do not refer now to countries which
are highly industrialised such as the
United States or the United King-
dom ; but there are other countrics
which are starting, more orless, from
scratch as wc are, which have been
backward in the past and I do feel
that one of the essential things which
has to be borne in mind by us, Sir,
is that we cannot afford to have a
Plan which can be described as falling
short in many aspects as compared with
plans of the other countries.

Take, for example, the investment
figures which we are proposing to go
in for. Now, if I am correct, we pro-
pose to invest over this §5-Year period
something like 4% of our natioral
income. As against this, Sir, as I
have already shown, in Japan, some-
where between 15 and 25% was in-
vested ; and let us, further, take the
case of Eastern Europe, because
Eastern Europe, we must remember,
was predominantly an  agricultural
¢rea before the plans got going after
1945. Now, in Eastern Europe, the
rate of investment during the
period of the Plan was 259%,. Here
again, our investment of 4%, seems
meagre as against the figures in
other areas which, I presume, are
not very different ; I mean, the
conditions are not so very different
from our own that they cannot be
compared. The fact that the dis-
parity is so great, I feel sure, needs to
be remedied. What is required, if
I may say so, Mr. Chairman, is that in
going ahead with this Plan, as has
been said by the author of  the
Plan and indeed accepted by this
House, there has to be co-operation
from .he entire population of the
country and you can only get that
co-opera ion when you have gota Plan
which is so grand in its conception
that it arouses enthusiasm which,
shall I say, promises so much
in the way of reward that every citizen

i to benefit by seeing that the targets
set by the Plan are achieved.

Now, of course, the question will
come up that, if the Plan has to be a
more ambitious Plan than it is, how
is it going to be financed, in what way
is the matter going to be tackled ?
When you have got such experts as
the Fon. Minister for Finance and his
colleagues, that is mainly a thing
which is for him to tackle ; but if I
may say so, there are one or two direc-
tions that I can see from reading
the Plan, in which the targets may
perhaps have been set rather higher
than they have been. For example,
take cloth production. Now, the tar-

get which is being set under this
Plan is 4,700 million yards. As against
that, the Birla Plan of 1947 had set a
target of 9,000 million yards and we
also have the further fact thatlast
July and last August, we actually reach-
ed a rare of production of 5,000 million

yaeds. Surely, it is, therefore, possi-
ble that the target in the case of
cloth production could be very much
higher or, something like 6,000 millio
yards or thereabouts.

Now, there is another aspect, Mr.
Chairman, which has already been
put before the House by one or two
speakers before and, especially by my
hon. friend who comes, as I do, from
Rajasthan, that is the question of
under-developed areas. I do not
wish to repeat the points which have
already been made but, what I do wish
to place before the Government is
this. In the case of under-developed
areas, if you do not help them, how
are they going to be developed at all ?
The attitude which is being taken in
this s-Year Plan is to say to these
under-developed areas—when I say
that, I am chiefly concerned with my
own State, Rajasthan, because under
the Plan, I think there is only one
other State which is PEPSU which
gets less, totally than we do—*‘ Bad
luck, boys ; you have missed the
| bus. At the end of the 5-Year period,

we shall see whether we cannot help

of this country can really be made to | you some more, but, this time, we

57 CSD
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cennot do anything for you”. I
quite understand the difficulties, Mr.
Chairmen, which must have ccnfront-
ed the Plenning Commission when
it came to a choice of prioritics bctween
this State and that State or between
this project and that project.
But I must say that this question of
undeveloped areas is a very sericus
problem, because unless you have
enthusiasm all over the country, how
are you going to get your targets of the
Five Year Plan achieved. In Rajas-
than, with the exception of the Chambal
Sckeme—and even there only the
first stage of that scheme is going to be
tackled during the five years—there is
no single great scheme undertaken
during the five year period of the Plan.
So, in effect Rajasthan, I am afraid,
has becn written off completely so far
as the Plan is concerned. Surely it
should have been possible, and 1
believe it is still possible for the Plann-
ing Commission to take this aspect into
consideration, and perhaps they can
sce their way to giving us greater aid
so that we can go back to the peopic
of Rajasthan and tell ttem, ‘“Here is
a plan which is worth carrying out.
You are going to benefit by this, ” and
within five years, you will sce that wc
can work the Plan and wc can go ahcad
from one success to urother.

There is one other aspect of the
Blan, Mr. Chairman, which I would
like to refcr to. Thet is, of course,
the old question which has been dealt
with by so meany other speakers and
In so many newspaper aricles : that is
the question of priority as bctween
industry and agriculture. In this
Plan you have given priority to agri-
culture. Very good ard logical argu-
menrs have been adducrd in order to
justify that position. Bufmay I point
out that in most other ccuntries where
the question of economy on a planned
basis has been tackled, heavy industry
Fas always been given priority ?
What is going to heppen here ? It is
Your heavy industry which is going to
produce capital goods which will en-
sble you not only to progress in build-
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ing up industry but also in building up
agriculture. Moreover, a very great
nced for this coun'ry is defence, and
without heavy industry you are not
going to be able to mobilise your
force fully. We have been pursuing
the policy of neutrality in foreign
affairs. But if I may say so, Mr.
Chairmsn, neurrality in difficult times,
that is to say, in a time of war, can
only be maintained if you are suffi-
ciently strong to keep your neutrality,
or in other words, if the difficulty of
taking over India is so great that no
opponent would like to undertake the
task. I do not know what is being
done in the way of defence planning.
It may be that this question is already
in the minds of Government or in the
minds of the framers of the Plan, but
I do urge the Government that this
is an object which must be kept
constantly in view, that our defence
industries and our defence forces must
be built up to a point where we can
enforce the policy of neutrality and
not merely depend on the good-
will of other nations to allow us to

keep our neutrality.

This Plen, as I have said, is a step in
the right direction, and I think that
you will get the overwhelming majority
of the people of this country to sup-
port the idea of the Plan and to work
it cut and to carry it to a successful
conclusion. But I do besecch the
Government not to treat the people as
though they were children. Let us
have a plan which has ambitious tar-
gets, and I believe that more ambitious
targets can be cet. Let us tighten our
belts ; let us march forward and on-
ward, and I am sure that this country
can devclop along progressive line of
economy, by means of your Plan.

SHRI D. NaravaN Bombay):

it €o Aoaw (FF ) : gwafa o,
TG TIAAT &1 EF7 feeavit 377 ) ggs a1
g T fohelt AT F1 99671 A 3N FroaTa
FIAT UF ag7 & AfiFe 1w g | zar
e St AT § 98 9 wgnar 7
FAET §, IEiT IW 9@ & AgAT &R
A IH F T IAAT § | I NS 9wy
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g, qTET &, A=AA & R 39 T W Y
AT 7S FT €D FgAT 52T B a1
AW E | a A U5 € fF S sgT
AR AT 39 AT H @@ 79 g 98 A
frrrz § oot adid 1 oW ag FEr ™7
& fa gare oY qrem & ag A § A g
AT F fow SHHT ITARC FEAT § K
gu<t arq a8 ¢ i wfys ¥ srfus s
FEATE  JZ W FH FQ §Y 9 7
3 WM A A far iy A wE g

famgrare us 9g7 w9 @ § AR
AT ¥ TATALE, FEaur FTATE AR
A gzaroga e famE &
78t &, 3 @ i &, freearw & R 79 T
FT G4 36 T F O ¥ §F g1 q9aT 8
MR I8 IAGT A IeqTE 4T HL THAT § |
AT TG AqF 3 FT €T qG F A
TETF T E 98 AW AY § | A e,
ge =rfed, AR qex =fegd « o A
£ Ffrm a g eom A FCNALE
FEAT &7 AY FIEAT €, T FLUF T
T8 FT AT HTH FIAT AT §, T FH
FL GHAT &, S F1 SAW 1 F7 F1E @17
ATT 57 @M A TEIE |

fergeam &9 A § OF FIY F917 3T
g, g 211 FUE ST WAl R aqd1E |
] FAT TG § ¥ O Y FAE G,
TR ¥ R FE 9o BTG FAAT THIT F7
wifos & gt T Fedae ( owner
cultivation ) & 1 +03 3 FAg
¥o wr@ 9T oy & fos arg s wd
g1 g W & W ANgd FH A
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fad < 7 X ¢ 76" & FH F@r
gar g1 @dr gT fiT w@F a1 #W R
4 ¥ HIT € 7@ a5 et @8
oo 59 3w #) 99 ¥ a9 guan afg
FE a7 98 TENeEET  (unem-
ployment)#t &, ar ¥ gFaigHT
under employment) #t € 1 57 TRQ
F AR A AT THTHTAE
T GHEAT TH TG F7 FIoATEAT ¥ & AG) g
FFATE | Star R 47 9% A Fer ag @
qYE T IeTE 42T A8} FT qFAT S | "

1T S & for et g e gt 1
& §, 78T I fgrqea ™ § 99 a9 §
foad gegs o o7 F7 I ] A
qerES g | gt g s &1 9w
TATE | qIH IAN A AfEE & o fF ogw
FA FY QT FT GFA € T T FG
F1 St for foFar nar g, gt @ &9 @
% g &9 AEwEt (step  motherly)
FAR G E, Fg@HT F AR 9T F )
IS ¥ & gART 9 g9 aroT &,
TEY FATY ATEN AU & | § wrAaw
g % 9T & groTat |/, oA & AT §
7g A F&A §, T A AT g AAY
Arfed fa gum freaney & Y aft e
37 %1, wewT 39 F7 wwfaq R F § Q1 g
FrTSER # g AR ey ga’ A ¥ gArey
g TN 5 &1 AT TG 8 |

AT ATT GTTSAI FT 3@T AT JT A7
TTEL | @A ¢ I8 B AL ({1 &, 98 a7
A FTHW FWE ) TH A9 419
St B B A g FF =@l waAT, gy
AR AT FT FW, T3 a1 ¥R AW
kY wd § agen s g
9%, AT 2@ & 6 o A7 7 81T weq

T SN F1 LR AEWR a7 FW G faodt | i faaviR e @ @

21 EAR AT A 0 AN A E IeH qrw F |

TTH SR FY I £ &) §ahet § For o1y
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| Shri D. Narayan.] | =A Ao A qfF T § @1 9ga &
(% 37 ame oo oY qeg 2 S qaK | A ¥ qg A §Fh | gafed A}

FA ST TEE | faet Ay sy glaag
g S FIRM 98 AR AWSAL F
T A €1 3T gredl & g1 gu Al
I B ITA ATASGRT FT GgET & al
AR AT AEH FTH § o1 T &
fegea™ & &1 T4 ar@l F7 awEE T
g | faw AR FTTETEt 7 fSad 7953
&TH FQ § I F3, AT SATET GAR TTH-
ST A B FCRE ARFIIFAE |

gL H Yoo ¥ FHIT Fu3r A §

w3 39 faet @ F1F © T ¥ ST1ET A9MGT

FWAG FT W\ TR FREE(

s TANT | AR WA 509 39

A FTL@IT § A 97 FOT Ye

ST AR FHFC RS 1 S8 a@ &
T BT BI2 SYWN FT & HNT, T AT9HT
g et 30T fF 2w 2T A S ST g
FNT ZAFT A=HT AE § gEAWS fFar sa
@ ag 3 & ¥ ore wrefEl #1 AR
feor ava &, g ofsa faw mmsaw 1
& | 1 & 78 FeT Awrar g fx e w9
SgEXGT &1 %% F7g W A0fed N gardy
atfas e F7 Y wegw fag € ag g
g1 AW g MHSAW FT Axw farg
st T =rfed 9 f gark uezfhar 4

fear 1

ST FY FEIG! A 4 & alg afg F1T
i € a1 9g 913 § 99 & {90 ¥ w719
TEaTe! § FA T E ) 96 I FAE A
Fraf At € ag iy & s T A& A
ATTR AT ST E | R AT AT AiT H T
FTIMICFLATIAG IR WY & q@ § 9
HIqH qraerEy gy q1ga fag ag ¥ sy
FAT F TR T ATSAT 97 W@ B | W ;X
4T FY 39 AT § AERIFAT &, JIT YIFIT

TR ¥ 78 FgAT & fF v S Y uat
99 g oo gy ouR g wanfaEt T
FHIGHAE |

T A A FEam £ f ogAm AW A
IT ST, A A9 FY gepfa = ar
AEAAT T 11 47 S A7 FT a9
AT AT A Tw @rg ) gATL AW H
¥t TEFT quY 9% Wi & | afg 9y 3@ gaw
F1 g AE1 FT A1 gAT 957 &9 g1 a1
TE & | TS A WA Fao AR W AT
Y& A1 & a8 G FHR FT I & TATE |
gafen ¥ arad s 2 fF e feg-
T H AT w7 agie F fafeam s difag
T g9 9 9 g foF FI 97 IR Fg
a3 ot ST =fed | e S g fR e
AT gfaat | 451 7 us agehT a7 g9 faar
g1 g F oy e e a4 Sl )
THH EATY 3 FY ATAE ST 1 T AL
q o9 e F1 f@F wa ¥ 977 g1 I, 71
e fawT 2 A7 ¥ 981 UF 47 & 1€ A
3% SSAT AT TRTE | A4 qIAY FY
SN A FFAT EWIT | F9 7% AT THHT

TSTHT F1 @R AT FO1 q A6 g6 39T
§ g F) aueAT gw AT AR Ag AW
g =T gt fF wge A1 ngeray
aq17 & fod ga $19 & 3Q1T gawT 37 T1fed
WY EW TH GEFY T IH &7 §FTEr Ay
ffema agt &% a1 gardy st s
tFER AT AN G a8 99 § afgSr |

| uH Iy F7AT 2
1 GRYT AT Sl AF FEAT A 4 A &
| ey § &1 o W i A W Seww
(mass production) #¥AT =R & |
afs ot ImaT § 91 Facany dar Fear
g, S IUIE 931 #7AT 2, O S1e e
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FY I F AT | TFTISTA] G L AT ATTHT
9% foq 73 g0 (irrigation)
Y IEIT A 93 | Tg FA
N B B AT W (minor
irrigation) & fear w1 "EwAT
F1oumd wye FOT AT 93 TR
¥ @d #7977 %oor fear &1 39
FTF Co T THT FTHIA H FIH T AT
qg HIST T FFAT | O 98 7 fFArE
3o FUT ATZAR TN § @ fopar s
AT 39y 290 WA UHT FAYT HYAT AT
T | TWE ST 9FEAR AN 43 HE@
Ro FTE TF ZNIN | TH qIE § AT q@I
fr a9 @2 G 9T g @t F@ § A
g @1 AT FT Y TG § WL IqN qET
FH BTA FTJT B IEAT 1 zafeq
AT AT A FET € R AT 37 99 Ay
FIFATAT F BISHT BT 3 AIEAT 47T
F NFAA F1 AGT13T Forgqd a7 w7 Gar
A F FF T TSI T ST ITHY
AT TEAT |

Iy IS & B 5a 3w F g7 Ars w4
qAFET AFTS AT vgaTe | § faa wrea
¥ 9T E 3% < ol 7 Ay v fas oy
# SIEl 9T 8T TS AT 4T &Y @AT 7 |
THY 98 ¥ 9 &9 =9 fasi ¥ 98t fF &%
Zal AT A9 WIS & q€ A AHTS TAT
& IOET VFF FT 9T 7 FIT AT 399 2
F1 T FGE F FATT FT @ qFHAT
2T | Tafou I A1 & fou F odr
Fasirer # srAT wifed fowy fr o9 aww
F WAl X qFTS I FE T ST GqH
ATTHY ZF qT FT AT €41 3 A0 O
T wo Nt § fFT fFF Al A 20 T@ A
wFTE asT garger Fyfeafrgidr s
el & foq sgar 15 T FE AT
¥FI FATHT ATEH ATCF ST T4 F FW0l
FIT TR FH T ) fHTHET T FEAT 92
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Plan 2246
gl aTa St 37 w7 fody Wi 7

77 9% 2 FAAAT AT 7Y 7, IT AR
gat fFErr gl AT ;T A IAAE
F K 78 =T A AT &, T A
afgat @ Fw ( valleys ) sra®Y
ad fao gt &) a7 THaE qr7 &Y AT
BT YRS AT AT ArAyHATg € A
ATTHY X GI FY TS MY ATCRR
3 U N3 AT SFAL ATGAT & AT HTA
FY TATFSTEY FATT B FIAA FLAT FEAT
g1 DA aFI rzmag I
BC UF WA FV AR G FT ARA
gy ( democracy ) F fagrat
FY T A= aE & qEAT § ¥ R 5|
ATE I FAT FATIAT ZIT |

AN AT AR FEA Az aBE 5
AMA 39 T F WEAF FIRAT
( social welfare ) # aTAwdr)
qMT TH A A | FT F fIrd Ay
TAFNEl T I AT AN
ST gUEAT & IAHT FUT FAT T @Y
HTTERT TGS ¥ F ATGH JY A f gAr
LI I Coali R C o E e G kAR
ANIE 1 gAR f3aes FE AT 7Ee
( scheduled castes and tribes) %
s fraet grgar & S sl aw w9
qra wATE g% & Wi faad zq arfr #
qgA THAT TFFT T E 1 F Ay A%
e w7t =mgar g v 2w F47 30 3R
3y ant & 59 ¥ § S [T A I T4
Fodr a1 @ g, fvax fou gw smoas
BT T3 AT G & T8 3 3F TT 7 |
zg 917 ¥ fou gad a3 sieT  f5a
ZATE AT AT aral srrafaay 7, fyaq
ol 779 4, 9% 1 17 17 A1 frard Ffen
FEOFR F FE Ay gan foara ¥ off
g g1 v & 5 ifgfaam (prohibition)
F7 TH AW A o0g § FET QU BN KT AT
F1fgd 1 A1 TT 0T F1 3T & | AHA
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[Shri D. Narayan]
a%d & B 39 q0a 4 g Ay ®Y |@UF
FT @I & AR 97 ox qg 4 @ F )
g freqee e ST gresT AT faad
TS F frav €, 39 F faq ar1d 37 oo
F ovaT s Y sygear A8 @y g AT T
SaFT ZA9 R qawr AT frn dr 20 &

[ COUNCIL ]

T AT T 5 F10 2 {5 AT gw W/
T FT A AT AT 9 FF &1 FrAa0
ARA|MF AT FT IAMN T AV 109
qau fqaaT F7qr =mgar g fFzaAve
¥ UF FUE TN 4TS F G FIT FIX
ST GET HATAT AZT 2 A7 AT 3 FHST
g ATST FET & | 3T O1T T S gAT
FWETE | T30 7T g Far AT & fv 2w
# AN AT g Ut 1 A 79 F
fou ®/T 99 T & w7 oeft 7% W
= T g/A gt @ Ay g€ &
a1 8T AT 7 FgAT & fF @ aF 7T
wifd & SEW 39 q%g #r Al Haw
@A zafer ¥ R qg ardar @
f& a7 37 fauq £ 17 w377 w477 § A

gAR frgges F1ez AT 2rgsT & 34 A1
¥ ot ATy 2 < & gaw i faed )

gAT a1 S qA FAT & AZ A & %
foa a8 § @3 237 A EH?RT FT HIT
for forar € 3t aeg T ory gaR 93 g
AWTE T AT HT Ok vk qTAT FLAT
T E | H AiF SieEaq F fawrw g
% & enqenr ¥ fgards &
fedrdarssam  (decentralization)
AT § + et gark gfaafafedi & oy
A NTATA LN TG E ITA 1T R ARTAZT
WE IPTAAGATTTEE ) ArTaqr
73 fod @Rt #1. 3o 78 fasar & s
TH 98 § 9g 37 & foq ug wiv grfag ar
wWE L #F foE F zar fr s @Al
TEFTAHE QFIAT T A 2 SAA SENT
q & foq st stfsar st & 9 o0 |

~

Ptan 2248
¥ ¥ arafgf w7y Aved fas o g #T
o YfTAT AT AFE WAXE A
FaA47 *r 5 39 cwrfaT wraT 2 f‘tcr‘ri
§ g7 TR #y dear Aaw g Fradr 97
3% {90 78 7 3 wagq o= fHIr A=
zq feqid & g az o 74 347 ¥ fr 31
2grAt & fRTT THTC BT AT a1aTg & AT
a3 fad F/re Sl & FrArame g 1
zafag 44 sa ¥ wrdar g f5 39 9500
# 3L FE & g qram AME A FEFW
Faeq ISAT g ur ) sy qA 37 favs
Fara@aaai T4 g i g AR
gAR AT FAET ArgT 7 TIEA
fazafaaraa Faadas & sy Argo faar
a7 FAFT AT 7 3T GgHT F AATAT § !
3304 34 fagg ¥ Fi¥ 7 A% W %1 WA
fgarar ar :

\]

“ If even men who are highly qlified do
not find suitable employment, they become
frustrated and a soc ally insecure class provides
the material for revolutton. Man’s hunger
and poverty and the prolonged unemployment
of intellectuals” he add~1 “are the ,greatest
allies of all subversive movements.’

Tq I ¥ ATTHT AISA 1 FA fF sy
HTF T F AFT AT MISTAGTFT W& |
zafeg A sray sraAn  fp 59 faaa &Y
A #TIFT FAAT eqr A7 Fifgd A< sieg
¥ Weq IAFY UFMT fT@TT HT TI7 FTAT
Fifed | WX qg W FAGATL @b ar
RIS & f5T uF w1 arfad it A qarer
F oeaT FE AT Ky @Il 7 AT Fady
o1 v AT § qraT g 1 gafee afy
ATT 39 A § T G & v AHT ag
9T 94 81 Fran & 6 3@ 9 S fafag s
& IAFT ATIHI HAT T 979l H o
AT =g |

TF AT FLH ATTH AT FEAT AT
gagag g fF za o 7 fafveq sie
CEC Tl (minimum and
maximum income} & ¢ I
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F@ g ez § Sy & F@T
{ TAW F9AT &, STHT FH T F7 AT
feRa, 39 avg 9 a9 =9 ¥ feamrs
AET 2T 2 AT T T AW AT FIE qorES
/A W ME T | LA gg AT HA3T @Y
st =ik fF &7 q 9 A ATHEHT
VT 1Y SR & SATRT TAAT SATAEAL EWIT |
qT qqex A NeT ag ST A BF 9@
F foar & g g S 7 ST AT
AT sAIRT FF Fa1 FT faar & 1 uF AT AN
O Toar AT ad faear g st A &
FY HTHIAT FWT § | gAN gl o BRI
g, TS &, TATTE, TS §, AT JFqT
g oS gy BWE g aHr AqA
g1 SeRT WA § IGAT AT AR BT
Sifgd 1+ g oveEr agw awaT € qwar g
WAL ZIAT ST LT &A1 Tifgd 5 aouar
@ aet 9™ | uF gRY & g wIear
T WG & R 1 1, TAT FF N a9
gagidarmifed ) agsmshadrsEa
MEH ZAT § WA QKT 3T A1@ FT AT

- avg agt sz A7 Wfed 1 wF fou gn
a7y gg T1F @A Afed fF a9 & #w
RAT g1 AT M T AR F SgrEr
A1AEHAT agr giet wrfed |

TH% A1E AH ATTHT EqTH T4 22 &I
faeam a1 AT AfF-T €1 AR IW F
ST 98 fo @ SWT & SAFY geAr gy AT %
Hedr 2 | feg w9 faw g wEd
H_H( G/ FRAT §7 ST a8 I g
S8 8iR1E | e AT | FUST IR 0y
g & fF @A M 9RAT AE I
T q7E F) 16 g0 FF TF ATH 37’ AT
FTEFT G | a1 (T AT £Y qAF qFA &
fr frow awl @ gw 39 33 & 7S AR
g T AT 8HT | AW § =9 favg
FarA s favagad @ nidfraw
YA T W F SW T 309 G99 | q1e7T

[ 17 DEC. 1952 ]

Plan 2250

FAT TN | ST TH TG T BIS AFET
AR FA A ET N TE I R E T IFS
JEY g1 gHdT g )

M & 9% gAR fagm 7 s qrswd

FHFEL( G ( primary compulsor
education )®Y ar aH@TE £ § FTHT AT
ATAHT T ATHIAT F771 TRATE 1 39
AT FT 7 TH AT A FIS ZATA AR AT
T E 1 A 1’3 ° @Al ey oy
A AT &7 AT AT IR gEAIfeas wifgs
q a8 gar9 97 far ur 5 fergeama #
TEAy ugEI, Srafas gaFmT g
Tfgd | {391 araTar & gar<t gAvEAy
FHEY ST AT &Y T A o AT A
SHTRT 21 79 & AT Ay OF 57 AT FE
suft 78 FT AL E | FE e afEgy A
a1 FET 97 977 § | fergeara & srang
g1 I F 918 gW A8 919 ) ¥ fF g9 aud
3T F HIAT FATIA, g9 q99 a=9) FT
FESTL ATAL TFHAA 7 TC QY
FNE AT TH T A AST G | W A
ot & g 57 faua 7 wa=xa 9 T %79
T @A

gfeqw q1q ST AA FZAT & 98 9T &
fF o™ q1 a9 T 2 98 98T &7 e
G & | AT FI gEAl / (Fq4T 81 g%
2, SAAT FA FT TR FIAA BT TE F
Tg I F) AT F F1 99 £ a9 &
ag A9AT 6% g a6t & | zaw feu
e 9| € fF foad W g owue 3y
CH HI FSTH AT § d AT FTAAT T qF
ZH g qIE § WEAW Al T 9 T
qg 3 FHATS AZ) gI-AFAT & | A
JTE[ AT @H FH A I JAT foRAT
2, TR fagi¥ #ic 98 foe @i 9 39 @
FY 7T 6T & | o SR & 37 T A
qarT fam & SR8 A1 TER q0 FHEA W



‘Statements

[Shri D. Narayan]
Fr AT AT W) WAy q A
gy qET TTAAT FET [F I AT 2H
T FY FTATAT FTAT ATRI & a1 39 F1H
F1 99 ST GYAT AT I AW 59 2 F foq
% Yo FT AT A &1 A AT IH F
forg ot @ €
|For English Translation see Appen-
dix 1II, Annexure No. 34.]

Mr. CHAIRMAN Mr. C. D.
Deshmukh to make statements on—

(¢) The Commonwealth Economic
Conference held recently in
London.

(i) Certain matters arising out of
the debate in the Cou_nc1l (_)f
States on the Industrial Fi-
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nance Corporation (Amend-
ment) Bill, 1952.
' STATEMENTS
COMMONWEALTH EcoNoMIC CON-
FERENCE
THE MINISTER For FINANCE

(Suri C. D. DESHMUKH) : Sir, with
your permission, I wish to make a
statement on the Commonwecalth Eco-
nomic Conference which I recently
attended in London on behalf of the
Government of India.

The purpose of this Conference was
to hold consuliations between the
Commonwealth countries as to the
economic policies that  should be
adopted by the sterling area countries
for strenginening their balance of pay-
ments and as to the action that could
be taken towards the expansion of the
world produccdon and trade. The
conclusions of the Conference were
published in a Press Communique in
London on the 11th December 1952,
{ am laying copies of this communique
on the Table of the House for the
informauon of the lion. Members.
{Placed in Library. See No. P. 100/
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It is clear that if the sterling area
countrics are to play their part, in-

I cOUNcIL ]
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dividually or collectively, in securing
an expansion of world trade, each
country must follow sound internal
economic policies. Such policies are
most essential for achieving a healthy
balance of payments position. The es-
sence of these policies is to live within
one’s means and to adjust investment
and consumption to levels which the
economy can afford. By relcasing
more goods for export and by restrain-
ing demand for imported goods, these
policies help in achieving external ba
lance.

Such internal measures are also ne-
cessary for sound development of in-
creased production on an economic
basis. They are, therefore, equally in-
dispensable for countries seeking to
develop their resources.

Hon. Members will have observed
that the Conference has also stressed
the need for sound development poli-
cies on the part of the sterling area
countries. Increased production is to
be secured of those commodities which
would help in the improvement of
balance of payments and an increased
expansion of trade. The Conference,
however, recognised the essentiality
of capital investment for basic develop-
ment for improving the standards of
life in under-developed countries, in
so far as such development was a
necessary foundation for further eco-
nomic progress.

The Conference reiterated the ob-
jective of unrestricted multilateral trade
and payments and of convertibility of
sterling as a pre-requisite for the ex-
pansion of world trade on a muiti-
iateral basis. These objectives are to be
achieved by suitable progressive stages.
While measures that are to be taken by
the sterling area countries will un-
doubtedly help in strengthening the
balance of payments of the sterling
area, rapid and effective progress to-
wards convertibility of sterling and a
multilateral system of trade and pay-
ments cannot be made by the efforts
of the sterling area countries alone,
Complementary action is equally ne-
cessary on the part of other tiading





